BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

ORIGINALAPPLICATIONNO.41 OF 2022 (WZ)

IN THE MATTER OFF

ABHAY PANDURANG DESAI ... APPLICANT
VERSUS

STATE OF MAHARASHTRA & ORS ... RESPONDENT

AFFIDAVIT - IN — REPLY OF RESPONDENT NO. 6

I, VINAY ROHIDAS PATIL, the Power of Attorney holder of
Respondent No.6, above named, Age: 50 Years, Occupation: Business,
having address at 6™ Floor, A Block, Shivsagar Estate, Dr. A.B. Road,

Worli, Mumbai, do hereby solemnly affirm and state as under:

1. At the outset, I deny all and singular contents of the captioned of

present Original Application in as much as are inconsistent with
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what is stated herein. I say that nothing contained in the captioned
Original Application shall be deemed to be admitted by me by
reason of non-traverse and/or non-denial unless and until the same
is specifically admitted herein.

2. Further at the outset, I say that it is necessary to place on record
that the present Original Application is a prime example of
frivolous litigation. I say that the present Application has been
filed solely with an intention of extorting excessive sums of
money from Respondent No.6. I, therefore, most respectfully
submit that the present Application deserves to be dismissed with
exemplary costs.

3. I say that Respondent No. 6 is a partnership firm duly registered
under the provisions of the Indian Partnership Act, 1932 having its
office at 34, Ashutosh, Napeansea Road, Mumbai & site address
at Kalne Iron Ore Mine, At Post Kalne, Taluka Dodamarg, District
Sindhudurg. I say that, the Respondent No. 6 is in the business of
extracting minerals from the mining lease which is allotted to him
by the State Government of Maharashtra. I say that, insofar as the
present Application is concerned, the Respondent No.6 is working

on an iron ore mine at the site address mentioned herein above on
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number 57/1 to 57/4, of village Kalane, Taluka Dodamarg of
District Sindhudurg, hereinafter for the sake of brevity referred to
as “the said mine”.

I say that, business of extracting minerals from the mining lease
which is run by the Respondent No.6, is a seasonal business which
operated between the months of October to May only and in entire
monsoon season starting from the months June to September
business activities of the Respondent No.6, remained closed.
Every year before the monsoon season Respondent No.6 carried
out pre-monsoon activities to reduce the erosion of soil due to
heavy rain fall within the entire region where the Respondent No.6
operates his mining business and also tree plantation and other
gardening activates are carried out by the Respondent No.6 during
monsoon season.

I say that, in the year 2021, due to excessive rainfall in entire
district of Sindhudurg as well as in Dodamarg taluka part of
mountain adjoining the said mine was collapsed in new mining pit
and the dividing wall between the new pit and old pit broken down
and entire water from new pit entered in old pit which creates
pressure on the bund around the old mining pit, thereby broken the

bund around the old mining pit and rainy water accumulated in old
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pit was flowed in the village nearby, whereby few houses and
agricultural produce was affected. I say that thereafter, the Talathi
of Saja Sasoli along with Agricultural Officer and Secretary of
Village Panchyat were appointed as a committee to assess the
damage caused to the houses as well as agricultural property. The
said committee submitted their report to the District Mining
officer, through the Tahasildar Dodamarg, wherein the said
committee assessed the damages causes to houses and agricultural
properties nearby mining lease of the Respondent No. 6, I say that,
on the basis of the report submitted by the Tahsildar Dodamarg,
The District Mining Officer acting under the Respondent No.3
passed order on 06/08/2021 and held Respondent No.6 liable for
the incident and directed to pay amount of Rs.12,30,300/- towards
damages caused to the houses. I say that the said amount of
Rs.12,30,300/- was paid by Respondent No. 6, on 13/08/2021, in
the account of each of the person who had allegedly suffered
damages. Annexed and marked herewith as ANNEXURE-“R-1”

is the copy of bank UTR details for payment transferred as per the

order passed by the District Mining Officer dated 06/08/2021.
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cleaning portable water well which was damaged because of the
water flowed. I say that Respondent No.6 transferred the said
amount to the account of Water Supply Department of village
Panchayét Kalane. Annexed and marked herewith as
ANNEXURE-“R-2” copy of letter dated 22/09/2021, marked by
Respondent No.6 to Sarpanch village Panchayat Kalne informing
the payments transferred to Water Supply Department of village
Panchayat, Kalane.

I say that, thereafter on the basis of panchnama conducted by the
Committee headed by Taluka Agricultural officer for assessing the
damage caused to agricultural land, submitted to Tahasildar
Dodamarg and the said report was forwarded by the Tahasildar
Dodamarg to The District Mining Officer. I say that, on the basis
of assessment done by Taluka Agricultural officer, the Mining
Officer by his order dated 12/08/2021, directed Respondent No.6
to pay compensation to the aggrieved 49, farmers collectively
amounting Rs.1,34,67,750/- I say that with respect to the damages
assessed by the Taluka Agricultural officer in respect of the
agricultural lands, which according to the Respondent No.6 as
well as other villagers was prepared arbitrarily without visiting the

spot actually. I say that, Respondent No. 6, came out with a case
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that the amount of compensation sought to be assessed was based
on unscientific manner without factually ascertaining the actual
loss. I say that, the villagers Shri. Pratap Yashwant Desai & Shri.
Shashikant  Harischandra Desai, themselves approached
Respondent No. 3 alleging that the said Panchnama was conducted
without visiting the spot. Annexed and marked herewith as
ANNEXURE-“R-3” & “R-4” are copies of the letters forwarded
by local farmers to the Respondent No.3, dated 16/09/2021 &
18/10/2021 respectively.

The Respondent No.6 on 29/11/2021 made a representation to
Respondent No. 3 the District Collector Sindhudurg, placing on
record the facts and requested to re-assess the actual loss. The
Respondent No. 3, the District Collector Sindhudurg, addressed a
letter to the District Agricultural Officer and asked for a report of
actual loss and also asked for a report based on the expert’s
opinion. Annexed and marked herewith as ANNEXURE-“R-5” is
copy of said representation made by Respondent No. 6 to the
Respondent No.3 the District Collector Sindhudurg.

[ say that, on 25/01/2022, The District Agricultural Officer,

without taking any expert opinion addressed a letter to the District
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damages was assessed based on the actual visit to the affected
area. | say that, thereafter, the District Mining Officer, by his order
dated 08/02/2022, confirmed the earlier order dated 12/08/2021
and directed Respondent No.6, to pay the compensation as

directed in earlier order.

I say that, being aggrieved, Respondent No. 6, approached the
Hon’ble High Court of Judicature at Bombay, and prayed for
appointment of Committee of independent scientific experts to re-
assess the numbers of trees that could have been damaged taking
into consideration the area affected by the water flowed from the
said mine. I say that, said Writ Petition (St) No. 4434 of 2022 is
presently pending before Hon’ble High Court of Judicature at
Bombay. I say that, meanwhile Respondent No.6 on basis of its
own assessment paid partial payment to all aggrieved 49 farmers
on “under protest basis” in three installment including the father
and other two relatives of the Applicant. These facts had been
intentionally suppressed by the Applicant from this hon’ble
Tribunal. The Respondent No.6, had paid compensation amount of
Rs. 16,55,000/- on 08.10.2021, an amount of Rs. 17,40,000/- on

25.01.2022 and Rs. 14,45,000/- on 18/08/2022 to the bank
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accounts of the 49 affected farmers by transfer including the father
and other two family members of the Applicant. The Respondent
No.6, informed to the Tahasildar Doadamrg & the District Mining
Officer from time to time. Annexed and marked herewith as
ANNEXURE-“R-6” “R-7” & “R - 8” are the copies of the bank
UTR numbers of the payment transferred to all affected farmers in
three installments. I say that, so far Respondent No.6, had paid
collectively Rs.48,40,000/- “on under protest basis” to the 49
aggrieved farmers against the order dated 12/08/2021 passed by
the District mining Officer.

I say that, since the said Writ Petition (ST) No. 4434 of 2022 is
presently pending before Hon’ble High Court of Judicature at
Bombay. The public representative arranged a joint meeting
between representative of the Respondent No.6 and affected
farmers of Kalane village on 06/03/2022, where 24 farmers out of
49 aggrieved farmers agree to settle the matter mutually and to
accept the mutually fixed amount between the ‘24’ farmers and
The Respondent No. 6, and accordingly respondent No.6
transferred said amount in bank account of ‘24’ farmers as a third
and final installment. Annexed and marked herewith as

NNEXURE-“R-9” is a copy of mutual settlement between the
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Respondent No.6, and 24 farmers and house owners dated

31/05/2022.

I say that, I shall now deal with the contents of the captioned

Application paragraph wise:

a. With reference to paragraphs nos. 1 to3, the same involves the
preliminary description of the parties and hence does not

warrant any reply.

b. With reference to paragraph no. 4, 5 & 6, I deny all the

singular contentions therein. I say that the Applicant had stated
incomplete information therein. I say that, in the month of July
2021, it was recorded heavy rainfall within the entire
Sindhudurg District and Dodamarg taluka of District
Sindhudurg. I say that, more specifically from 21/07/2021
most of the villages of Sindhudurg District was reported
heavy rainfall, flood, land sliding incidents, major highways
were closed due to land sliding and land subside even some
people’s have lost their life due to the land sliding nearby the
village where Respondent No.6 operates the said mine.
Annexed and marked herewith as ANNEXURE-“R-10” are
the copies of various newspapers articles published during

21/07/2021 to 29/07/2021 reporting various news regarding
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heavy rainfall, land sliding, land subside and flood situation
within the Sindhudurg District.

c. Isay that, Respondent No.6, presently operates two mining pit.
Iron Ore from the old pit was already extracted and said old pit
was used to store rain water which was usually used for
preventing dust pollution by sprinkling it through water
sprinkler in surrounding area and road area as well for
watering it to the plants which are planted around the said
mine. I say that, the Respondent No.6 only does business of
extraction of Iron ore from the said mine. The Respondent
No.6 does not operate any kind of washing plant which creates
pollution and recycling of water is required for such kind of
washing plant. Hence the water accumulated inside the mining
pit was only normal quality rainy water. The officers of
MPCB, Regional office Ratnagiri, the Respondent No.2 during
their inspection visit was regularly collecting sample of water
from pit and sending it for testing. So far today MPCB never
found it as polluted or toxic water. I say that, northern side of
the old mining pit there is a land belongs to the forest
department. The topography of forest land is on upper side of

the said mine and entire rainfall water from forest land was
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flowing towards the old mining pit which was resulting in
increasing the water level of old mining pit. On 29/07/2021
due to heavy rainfall, a part of the mountain nearby new
mining pit was collapsed inside the new mining pit due to
which partition wall between the new mining pit and old
mining pit was collapsed and rainy water accumulated in new
mining pit was entered in the old mining pit which increases
the water level of old mining pit resulting heavy pressure
generated on the bund around the old pit resulting the bund
was broken down and the rainy water accumulated inside the
old mining pit flowed towards the village. I say that the said
bund around the old mining pit broken due to land sliding
nearby the mining lease. I say that the said incident caused due
to natural calamity and was nothing to do with the any
negligence on the part of Respondent No.6.

d. With reference to paragraph no. 7 & 8, I say that the same
constitutes series of events and I denied the part of the report
stating toxic mining debris spread in the nearby field and river.

e. With reference to paragraph nos. 9 to 13, I deny all and

singular contentions therein. I further deny that toxic mining
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debris has destroyed the agricultural land or affected the
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Kalane River. Due to the heavy rainfall in earlier days of the
incident muddy water spread in river and usually color of river
water look like muddy in rainy seasons. The applicant is trying
to mislead the Tribunal by showing the photographs at
Annexure A- 4 to A- 6. These annexure itself shows that the
trees uprooted are forest grown trees and are not fruit bearing
trees. I further say that, as a moral responsibility representative
of the Respondent No.6 along with the affected farmer’s
jointly conducted site visit and re-assessed actual damages
caused to the land and trees of nearby farmers. I say that, as
mutually agreed between the farmers and Respondent
company, Respondent No.6 compensate to the affected
farmer’s and transfer the compensation amount to the
respective farmers bank account in three part as compensation
towards crop and for restoration of the land. I further say that,
Shri. Pandurang Rajaram Desai, father of the Applicant, his
name is included among the 49 aggrieved farmers he received
partly compensation of Rs.1,00,000 and Rs.1,50,000/- on
dated 08/10/2021 and 24/01/2022 respectively along with
other 49 farmers. I say that, Shri. Pandurang Rajaram Desai,

V4 > father of the Applicant entered in settlement agreement with
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the Respondent No.6, on dated 06/06/2022 and received final
mutually agreed compensation amount of Rs.3,00,000/- from
the Respondent No.6, for the damages caused to his farms and
for restoration of his land. These facts has been intentionally
suppressed by the Applicant from this Hon’ble Tribunal which
itself shows that, Application didn’t came with clean hand and
his motive is to extort additional money from the Respondent
No.6. Annexed and marked herewith as ANNEXURE-“R-11”
is the copy of settlement agreement executed between
Applicant’s fathers and the Respondent No.6, dated
06/06/2022.

With reference to paragraph no. 14 to 21, I deny all and
singular contentions therein. I say that, Respondent No.6 acted
upon the instructions given by the Respondent No.4, Indian
Bureau of Mines and already rectified the same instructions. I
say that, with respect to para 17 (sr. no. 1 to 5) regarding the
various violation letters referred in present Application we are

replying in details as under.

(1) Mining operations are carried out and the benches height and width
are maintained as per approved mining scheme. In the particular area

between grid lines E 385100 to E 385200, at the surface, there is hard
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laterite capping followed by manganiferrous clay. This Mn clay bund
was eroded due 1o heavy rains leaving laterite benches sliding to
lower benches. This has resulted in sliding of laterite and Mn clay
benches. Since some slided material has accumulated in few lower
benches, the width appears to be less and height appears to be more.
Mineral ore is exhausted in these benches and footwall formation is
exposed. Sufficient support is also given to maintain the benches by
extending backfilling with suitable width from safety point of view.
Rectification of benches is done by backfilling for supporting of the
existing benches in stages.
2. (i) Development work of the top benches around 20 meter
towards North between BP -2 to BP -4 section K - K' to section R
- R' & started developing benches as per mining plan. Presently
we have maintained the benches in proportion of height & width
with proper pit slope. Collapsed Benches and pit slope failure is
due to heavy rainfall in the season & its rectification was
completed. we have completed development of the area between
BP -2 to BP-4, section K- K' to section R- R' for top bench
around 20 meter towards North, top bench & overall pit slope

was maintain properly with angle 28 to 35 degree.

(ii) & (iii) Average rainfall in this region during last 10 years is
around 3500 mm to 4000 mm however, during 2019-20 there was a
heavy rainfall with about 6200 mm precipitation due to heavy

rainfall water level of pit water increase up to 63 mRL, so it was
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difficult to maintain 1" bench level from 54 mRL to 72 mRL, instead
of that we are maintained 77 mRL for 1st bench. We kept separate
approach to go to 54 mRL, once the water level of pit goes down we
started dumping at 54 mRL to 72 mRL bench. Also we stopped the
dumping from 100 mRL & dumping from77 mRL with rectification &
also maintaining the level of 72 mRL. After decreasing the water

level we had completed the second stage with maintaining the level

of 95 mRL.

3. During the compliance to the violation, vide our letter dated
21.12.2020, rectification of the benches was in progress. Now the
rectification of benches has been completed. The updated surface plan
showing the rectified benches along with photographs was submitted

to IBM office.

4. (i) Back filling /Reclamation was carried out in stages in Northern
side of existing backfilling pit (situated in eastern part of lease area)
from X-section N-1743510 to N- 1743745 but in the month of May
2021 due to Tauktae cyclone on May 15th & 16th 2021 there was
heavy rain (11 Inches) the water level in the pit was raised, in fear of
rising the water level further during rainy season we started
increasing the height and width of embankment in southern side of
pit from the X- section N- 1743500 to N- 1743425 to avoid water
flowing towards village side, since the arrival of pre monsoon heavy
rainfall work of backfilling was not completed in stipulated time, it

was completed later post monsoon season.
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4 (ii) & (5) Excavation / development of newly formed pit in western
part of lease area at some of the places bench height was mor;e
because of erosion due to heavy rain by Tauktae cyclone on May
I5th & 16th 2021 and rain was continued till 25th May 2021, we
could not rectified the eroded benches due to slippery flooring
conditions of the clay benches. All the mining operations were
suspended due to slippery condition by early arrival of monsoon. It
was later rectified by post monsoon and benches were formed as per

the mining scheme proposal.

I further say that, all the above compliance report had been submitted to
the Office of Regional Controller of Mines, Indian Bureau of Mines
from time to time. Annexed and marked herewith as ANNEXURE-“R-
12” are the collective copies of the said compliance letters submitted by
the Respondent No.6 to Respondent No.4, Indian Bureau of Mines from

time to time.

g. I say that, With reference to paragraph no. 22 to 27, I deny all and
singular contentions therein. I say that, Respondent No.6 acted
upon the instructions given by the Respondent No.5, Director
General of Mines Safety and already rectified the said instructions

from time to time. With respect to violation mentioned in para 23

T2 “\\sr no. (1 & 2) I submit as under.

._:\
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(1) (i) At some places wherein the mine where ever the width is slightly less

compared to height, the ore is fully mined out and foot wall is almost
exposed. There willl be no further mining in these benches.

Back filling in stages is already started to support the footwall benches
from sliding down and to prevent danger from fall of sides. Utmost care is
being taken and back filling, strictly under the supervision of Mines
Manger. No work person /machinery will be deployed at the toe of such
high sides. Entry to the said area has been fenced to avoid unauthorized
entry.

(2) (i) The heights in Alluvial soil, Morum, Gravel, Clay or other similar
ground and hard rock were maintained as per Regulation 106(2)(b) of the
MMR 1961 and Conditions No. 1.1 & 1.2 of the permission granted by
the office of director General Mine Safety, bearing No. DG/RA-135/234-
37 dated 29/01/2010. But at some places due to continuous rainfall
erosion has been taken place which reduced the bench height and width.

2(ii) In the year August 2012, we conducted scientific study by National
Institute of Technology, Karnataka Suratkal and their recommendations
were followed while designing pit stability, dump slope stability and haul
roads.

2(iii) We have also conducted scientific study through the agency NIRM
Bangalore, and their team of NIRM Bangalore, headed by Chief Scientist
Mr. Rajan Babu had also visited our mine on 22/09/2021, and accordingly

their suggestions were followed while designing the pit stability, dumps

w
[« /BT snean slope stability and haul roads.
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2(iv) to prevent danger from fall of sides as per the recently carried out
scientific study through NIRM Bangalore and based on their
recommendation the sides in Pit No. 01, 02, 03 are adequately sloped and
secure as fo prevent from fall of sides.

2(v) Bund between Pit No. 01 and Pit No. 02 are rebuild by increasing
height and width of the bund and also by stabilizing it layer by layer filling
and compaction by dozer and wheel loader. Only laterite material was used
Jor construction of said bund. Breached portion was immediately refilled
with laterite material by filling layer by layer and compacting, also

additional stone pitching was done on southern side of the bund wall to

avoid erosion due to rain.

I further say that, all the violation as referred in Para 23 Sr. no. 1
& 2 are rectified and compliance report had been submitted to the
office of the Respondent no.5, Director General, Mine Safety from
time to time. Annexed and marked herewith as ANNEXURE-“R-
13” are the copies of the said compliance letter submitted by the
Respondent No.6 to the Respondent No.5, from time to time.

h) I Say that, in the year August 2012, we conducted scientific study
through the National Institute of Technology, Karnataka Suratkal

and their recommendations were followed while designing pit

stability, dump slope stability and haul roads. We have also
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the month of September 2021. The team of NIRM Bangalore,
headed by Chief Scientist Mr. Rajan Babu had visited to the said
mine on 22/09/2021and accordingly report was submitted to
Respondent No.6 on 06/12/202. 1 say that, as per the
recommendation suggested in scientific study are carried out to
accrue and designs the pit stability/dump, slope stability taking
into consideration of geotechnical parameter of road including
hydro geographical and weather conditions etc., to ensure stable
pits and dump slope profile. Annexed and marked herewith copies
of scientific Report prepared by National Institute of Technology,
Karnataka Suratkal and NIRM Bangalore, are Annexed and
marked herewith as ANNEXURE-“R-14” & “R-15”
respectively.

With reference to paragraph no. 28 to 33, I deny all and singular
contentions therein. I say that, Officers from the Regional Office
of Maharashtra Pollution Control Board regularly conducting
inspections to the said mine and also collecting samples of water
from the mining pit. The Officers from regional Office of MPCB
never served any notice to the Respondent No.6 in respect of
violations or pollution norms. Dy. Regional Officer of MPCB

informed to Respondent No.6, by his letter dated 26/10/2020 that
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during his inspection to said mine dated 21/10/2020 he found
water leakage nearby mining lease. The Respondent No.6
submitted his reply by letter dated 30/10/2020, stating that, there is
no leakage but there generate a natural source of water which was
flowing towards the Kalane River, If the Respondent No.6, tries
to stop that natural source of water, which can create shortage of
water in village. Annexed and marked here with as ANNEXURE-

“R-16”is the copy of the said letter dated 30/10/2020 submitted by

the Respondent No.6 to the District Mining Officer.

j) With reference to paragraph nos. 34 to 37, I denied all and
singular contentions therein. I say that the contentions in the
said paragraphs are repetitive in nature. I say that the incident
happened on 29/07/2021 was due to the heavy rainfall and it
was falling under natural calamity. After the said incident The
Respondent No.3, acting as President of District Disaster
Management authority passed order on 02/08/2021and
directed Respondent No.6, to stop all mining activities in said
mine and to take necessary safety measures in said mine. The
contention of the said order dated 02/08/2021 specifically sates
that “as per section 30, sub sections (iii) & (v) of the Disaster

Management Act 2005, District Collector, being the President
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of the District Disa_ster Management Authority having powers
to identify area disaster can be happen and to avoid any further
disaster or to reduce impact of disaster, can give directions to
avoid any further disaster. The section more specifically states
that,

(iii) ensure that the areas in the district vulnerable to disasters

are identified and measures for the prevention of disasters and
the mitigation of its effects are undertaken by the departments
of the Government at the district level as well as by the local
authorities;

(iv) ensure that the guidelines for prevention of disasters,
mitigation of its effects, preparedness and response measures
as laid down by the National Authority and the State Authority
are followed by all departments of the Government at the
district level and the local authorities in the district;

The said order further states that, due to the ongoing rainy
seasons and probability of heavy rainfall, cloud bursting, land
sliding etc. incidents as a precautionary measure to avoid any
loss to the human life or any property The Respondent No.3,
directed the Respondent No.6 to stop any further activities in
said mine and to follow the guidelines given by the office of

the Respondent No.4. Annexed and marked herewith as
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ANNEXURE-“R-17” is the copy of suspension order passed
by the Respondent No.3, dated 02/08/2021.

I say that, due to the incident dated 29/07/2021, Respondent
No.4 also suspended all mining activities of the Respondent
No.6 by his suspension order dated 14/10/2021 and directed
Respondent No.6, to take necessary actions.

I say that, after following all due diligence and after complying
all rectification given by the Respondent No.4. The respondent
No.4 after conducting site visit on 01/02/2022 and after
confirmation Respondent No.4, revoke its earlier suspension
order dated 14/10/2021 for suspension of mining activities of
the Respondent No.6 at the said mine. Annexed and marked
herewith as ANNEXURE-“R-18” is the copy of revocation
letter dated 11/02/2022 issued by respondent No.4

I say that, on basis of the revocation of suspension order by the
Respondent No.4, Respondent No.6, approached to the
Respondent No.3, acting as The President District Disaster
Management Authority and requested to revoke its earlier
order dated 02/08/2021 which was passed under section 30,
sub sections (iii) and (v) of the Disaster Management Act

2005. I say That, after following the due process the
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Respondent No.3 revoked its earlier order dated 02/08/2021 on
04/04/2022 and permitted Respondent No.6 to resume its
mining operations at the said mine. Annexed and marked
herewith copy of the said orders 04/04/2022 as ANNEXURE-
“R-19”. 1 say that, this procedure itself indicates that the
incident happened on dated 29/07/2021 at the said mine was
coming under natural calamity.

With reference to paragraph no. 38 to 40, I deny all the
contentions made therein. I say that, the contentions given in
these paras are not applicable to the mining business of the
Respondent No.6. The incident happened on 29/07/2021 was
due to heavy rainfall and land sliding which is coming under
natural calamity, it didn’t came under the definition of
“Accidents” as per the Section 2(a) of the National Green
Tribunal Act, 2010. The mining business of the Respondent
No.6 is a seasonal business which is conducted during the
months of October to 31 May in every year. All business
activities of the Respondent No.6 are remained closed during
the rainy seasons starting from 1% June to 30™ September every
year. I further say that, since the incident happened due to the

natural calamity the principal of “No Fault Liability” does not
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applicable in present case. I deny all and singular contentions
therein. I say that as per the clause of lease deed produced by
the Applicant herein, the lessee shall make and pay reasonable
compensation which may be done by or on the part of Lessee/
Lessees. At the cost or repetition, I say that in the present case
incident dated 29/07/2021causes due to heavy rainfall a part of
the mountain collapsed in the said mine of Respondent No. 1
thereby breaking the bund of the mine and flowed towards the
village. I say that the said damage was purely due to natural
calamity and there was no fault on the part of Respondent
No.6. I further say that, despite that, as a moral responsibility,
Respondent No.6 had compensated as possible made good to
all the losses suffered by the villagers.

p) With reference to paragraph no. 41 to 46, are the various case
laws, these are not relevant to the present case hence does not
warrant any reply.

q) With reference to paragraph no. 47 to 51, I say that by an order
dated 12/08/2021, The District Mining Officer had directed
Respondent No. 6 to pay damages to the farmers aggregating
to a tune of Rs.1,34,67,750/-. 1 further say that the said

damages calculated by the Agricultural Officer were assessed
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arbitrarily without actually visiting the site of incident and
hence the said report of damages was not accepted by
Respondent No.6. I further say that Respondent No. 6, by the
help of its team self-assessed the damages caused to the
farmers and accordingly paid compensation amount to the
accounts of the 49 affected farmers including the father and
other two family members of the Applicant. I say that, since
the damage assessed by the committee was assessed on erratic
basis without visiting the site. [ further say that the amounts
transferred to the farmers accounts by Respondent No. 6, was
after carrying out actual assessment of the damage to the lands.
I further say that Writ Petition bearing (St) No. 4434 of 2021,
is filed by the Respondent No.6, before the Hon’ble High
Court Judicature at Bombay against the order passed by the
District Mining Officer Sindhudurg, dated 12/08/2021 and
08/02/2022 which is currently under litigation.

With reference to paragraph nos. 52 to 53, I deny all and
singular contentions therein. I say that the contentions in the
said paragraphs are repetitive in nature and the same are dealt
with in the above mentioned clauses and in order to avoid

repetition, the same does not warrant any reply.
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s)  With reference to paragraph no. 54 & 55, the Respondent No.6
does not warrant any reply.

t) I say that, the ground given in Para 56 of the Application are
false and fictitious and various material facts are suppressed by
the Applicant from this Hon’ble Tribunal hence this
Application is deserve to be dismiss. I say that Respondent
No.6, is doing only business of extraction of minerals from the
lease area. The respondent is not involved in any other
processing or washing plant, hence no any kind of toxic debris
are generated in the said mine. Also the water accumulated in
the pit of said mine is naturally accumulated from rainfall
which is not recycled water. The said water is used only for
controlling dust pollution and watering for the plants. I further
say that, mud which was flowed through water towards the
agricultural land was only the soil which was used as
protective wall surrounding the pit. I strongly denied
contention of the applicant that, polluted water and toxic
debris destroyed the surrounding area.

u) I say that, the present Application is filed as an attempt to

harass Respondent No.6 and to extort monetary gains under

the disguise of losses. I say that the Applicant has approached
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this Hon’ble Court with unclean hands. The said Application is
not maintainable in law. I further say that the Applicant has
also suppressed several material facts and documents from this
Hon’ble Tribunal therefore; the Applicant is not entitled to any
equitable relief as is prayed for in the present Application. I
say that the Original application filed by the Petitioner is
frivolous, vague, misleading and does not disclose any cause
of action. Therefore, I respectfully submit that the present

Original Application be dismissed with exemplary costs.

Date: 18/07/2023

Place: Mumbai

¢
7 2

Respondent no.6

'
Advocate for Respondent No. 6
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VERIFICATION

I, VINAY ROHIDAS PATIL, Age: 49 Years, Occupation: Business,
having address at 6™ Floor, A Block, Shivsagar Estate, Dr. A.B. Road,
Worli, Mumbai, Power of Attorney Holder of the Respondent No. 6

above named, do hereby solemnly affirm and state as under.

1. That I am the Power of Attorney holder of the Respondent no.6,
and I am conversant with the facts and the circumstances of the
case and competent to swear this affidavit.

2. That the content of this reply Affidavit are true to my own
knowledge and based on legal submission and I believe the same

to be true and correct.

Date: 18/07/2023

Place: Mumbai w
f '

Respondent no.6
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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

ORIGINALAPPLICATIONNO.41 OF 2022 (WZ)

IN THE MATTER OF
ABHAY PANDURANG DESAI ... APPLICANT
VERSUS
STATE OF MAHARASHTRA & ORS ... RESPONDENT
AFFIDAVIT

I, VINAY ROHIDAS PATIL, Age: 49 Years, Occupation: Business,
having address at 6™ Floor, A Block, Shivsagar Estate, Dr. A.B. Road,
Worli, Mumbai, Power of Attorney Holder of the Respondent No. 6

above named, do hereby solemnly affirm and state as under.

1. I sat that, I am the Power of Attorney holder of the Respondent
n0.6, and I am conversant with the facts and the circumstances of
the case and competent to swear this affidavit.

2. I say that, the content of this reply Affidavit are true to my own
knowledge and based on legal submission and I believe the same
to be true and correct.

Affirmed on this 18" Day of July 2023 at Mumbai.

DEPONENT
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VERIFICATION

I, VINAY ROHIDAS PATIL, Power of Attorney Holder of the
Respondent No. 6, above named verify on this 18th day of July 2023

that, the content of the above affidavit are true and correct and nothing

Q.J/
7 @

DEPONENT

material has been concealed therein.

BEFORE ME

BEFORE ME

| e
HPEAANT 1aNMNOCAM

NOTARY, GOUT, OF IRDIA
MUMBAI, MAHARASHTRAL

Jd 8 U 2023

Reg. Noa"‘uﬂ%yﬂlﬂ
Sr. No liq{PgNoa_‘?
Dafe’: 4 .mo JL L 2023

................
Bl S P
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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

ORIGINAL APPLICATION NO.41 OF 2022

ABHAY PANDURANG DESAI ...  Applicant

Versus

SATATE OF MAHARASHTRA & ORS. ...  Respondents
INDEX

Sr. No. Particulars Page Nos.

' Annexure R- “1”

Copy of bank UTR details for payment 31-34

transferred on 12/08/2021 as per the order
passed by the District Mining Officer dated

06/08/2021.

Z. Annexure R- “2”

copy of letter dated 22/09/2021, marked to 35-37

Sarpanch, Kalne informing the payments
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Sr. No. Particulars Page Nos.
transferred to Water Supply Department of
village Panchayat, Kalane.

3. Annexure R- “3”
Are the copies of the letters forwarded by 38-49
local farmers Shri. Pratap Desai o the
Respondent No.3. dated 16/09/2021.

4. Annexure R “4”
Are the copies of the letters forwarded by 50-59
local farmers Shri. Harischandra Desai to the
Respondent No.3. dated 18/10/2021.

5. Annexure R- “5”
Copy of representation made by Respondent 60-69
No. 6 to the Respondent No.3 the District
Collector Sindhudurg dated 29/11/2021.

6. Annexure R-“6” R-“7” R-“8”

70-86

The copies of the bank UTR numbers of the
payment transferred to all aggrieved farmers

by Respondent No.6 dated 08/10/2021,
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Sr. No.

Particulars

Page Nos.

25/01/2022 & 13/08/2022 respectively.

Annexure R- “9”

The copy of mutual settlement between the

Respondent No.6, and 24 farmers and house

87-94

Annexure R- “10”

The copies of various newspapers articles
published during 21/07/2021 to 29/07/2021
regarding incident of natural calamity in

Sindhudurg District.

95-116

Annexure R- “11”

The copy of settlement agreement executed
between Applicant’s fathers and the

Respondent No.6, dated 06/06/2022.

117-123

10.

Annexure R- “12”

The copies of the compliance report
submitted by the Respondent No.6 to
Respondent No.4, Indian Bureau of Mines

from time to time.

124-134
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Sr. No. Particulars Page Nos.
11. Annexure R- “13”
The copies of the compliance report 135-138
submitted by the Respondent No.6 to the
Respondent No.5, Director General of Mine
Safety, from time to time.
12. Annexure R- “14”
The copies of scientific Report prepared by 139-160
National Institute of Technology, Karnataka
Suratkal.
13. Annexure “R- 15”
The copies of scientific Report prepared by 161-200
NIRM Bangalore, dated 06/12/2021.
14. Annexure R- “16”
The copy of the said letter dated 30/10/2020 | 201-203
submitted by the Respondent No.6 to the
District Mining Officer.
15. Annexure R- ¥17”
204-209

The copy of suspension order passed by the
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Sr. No. Particulars Page Nos.
Respondent No.3, The District Collector,
Cum  Chairperson  District  Disaster
Management Authority Sindhudurg, dated
02/08/2021.

16. Annexure R- “18”
The copy of revocation letter dated 210-211
11/02/2022 issued by respondent No.4 Indian
Bureau of Mines.

17. Annexure R- “19”

212-218

The copy of the revocation of suspension
order passed by The District Collector, Cum
Chairperson District Disaster Management

Authority dated 04/04/2022.

DATE: 30.01.2023

ADVOCATE FOR RESPONDENT NO.6
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MINERALS & METALS

KALANE IRON ORE MINE
Village-Kalane, Taluka-Dodamarg District- Sindhudurg, Maharashtra
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list of payment done:

e

Name Eank Account no.  |IFSC code Amount Date of Payment |UTR Number
1}Laxmikant Daulatrao Desai 303710410000381| BKIDOWAINGB 195,000 }11.08.2021 MAHBH21222518891
2|Vilas Parab 303710110001199 BKIDOWAINGB 52,000 {12.08.2021 MAHBH21224618511
3|Babal Vithoba Shelke 303710100001272 BKIDOWAINGB 20,000 {11.08.2021 MAHBH21222518938
4|Sakharam Dadu Shinde 303710100002226 BKIDOWAINGB 15,000 [11.08.2021 MAHBH21222519301
5\Gurunath Pratap Desai 097400000000125 SIDCO001097 32,800 |11.08.2021 MAHBH21222518989
6|Sunil Babaji Parab 303710100000741 BKIDOWAINGB 85,000 |12.08.2021 MAHBH21224656544
7|Ravindra Sakharam Parab 20063503155 MAHBO000O71 25,000 |12.08.2021 Interbank transfer
8|Vaishali Namdey Desal 303710410000603| BKIDOWAINGB 100,000 {11.08.2021 MAHBH21222519016
8{Dadu Gangaram Shinde 0974000000018 SIDCO001097 57.000 [12.08.2021 MAHBH21224630454

10{Pramod Aba Thumbre 303710110001015| BKIDOWAINGB 130,00G {12.08.2021 MAHBH21224630580

11{Hazrat Kadar Sayyed 303710100001145| BKIDOWAINGB 50,000 |12.08.2021 MAHBH21224629279

12|Shyam Dadu Shinde 097400000000443 HDFCOCSINDC 15,000 {11.08.2021 MAHBH21222519272

13|Dashrath Sakharam Parab 097400000001383 5IDCO001097 58,500 |11.08.2021 MAHBH21222519117

14{Renu Khanolkar 20118981901 $BINDO13264 395,000 |12.08.2021 MAHBR52021081210308155
Sum Total 1,230,300

B
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Translated Copy of Annexure “R-1”

M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.

Date: 13/08/2021

To,

The District Mining Officer,

District Sindhudurg.

Sub: Submitting herewith details of compensation paid to the house owners
adjourning to the mining lease 32.25 (Ha) of M/s Minerals & Metals, at village
Kalane, Taluka Dodamarg, Dist: Sindhudurg, against the natural calamity dated
29/07/2021 occurred due to heavy rainfall.

Reference: Your later dated 06/08/2021, directing to pay the compensation
bearing no. Khani/Desk-17/ Major minerals /Kalane Mine/Accident/ nu.
Bh./2021-22/3828

Dear Sir,

This is to inform you that, on 29/07/2021 due to heavy rainfall part of adjoining
mountain collapsed in the mining pit, due to that the water level of the pit
increased. Due to sudden increase in water level, it creates pressure on the
surrounding wall of the pit resulting, broken the part of safety wall from the
southern side of the pit and rainy water accumulated inside the pit entered into

the residential area causing damage to the properties of some villagers.



a2
As per the order passed by you to compensate the losses to the houses of the
villagers, as referred above we have transferred compensation amount as
provided by you to respective house owners bank accounts through RTGS. The
details of UTR numbers is attached herewith for your kind information.
Yours Truly,
For Minerals and Metals
S/d
Mines Manager
Copy to
1. The District Collector Sindhudurg.

2. The Sub Divisional Officer (Revenue) Sawantwadi.

3. The Tahsildar Dodamarg.

TRUE CO

ADVOCATE FOR RESPONDENT NO.6
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MINERALS & METALS

KALANE IRON ORE MINE
Village-Kalane, Taluka-Dodamarg
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Translated Copy of Annexure “R-2”
M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.

Date: 22/09/2021

To,

The Sarpanch,

Village Panchyat Kalane-Bhike Konal,Tal: Dodamarg, Dist: Sindhudurg.

Ref: Your quotation for cleaning work of Public well situated at Dhavdki wadi,
Kalane.

Sub: Submitting herewith details of amount transferréd as per your above
referred quotation.

Dear Sir,

This is to inform you that, you have submitted quotation for cleaning work of
Public well situated at Dhavdki wadi, Kalane, by your letter dated 28/08/2021.
As per your quotation we have transferred Rs.1,82,100/-to bank account of
Village Panchyat bearing account number 303710100001732, Vidarbh Konkan
Gramin  Bank, Branch Kalane, on 29/09/2021, having UTR

No.SBIN221264330932.
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Yours Truly,
For Minerals and Metals
S/d

Mines Manager

Copy to
1. The District Mining Officer, Sindhudurg
2. The Tahsildar Dodamarg
3. BDO, Panchayat Samiti, Dodamarg
4. Executive Engineer, Water Supply Department, Sindhudurg

5. Dy. Engineer, Water Supply Department, Sawantwadi
TRUE C

ADVO@‘/\TE FOR RESPONDENT NO.6
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€

Translated Copy of Annexure “R-3” (A)
Pratap Yashwant Desai
At.P. Kalane, Taluka —
Dodamarg, District —
Sindhudurg (9422061303)
Date: 16-09-2021
To,
Agriculture Officer

Dodamarg.

Sub.: Regarding Panchnama of farmers prepared for damage made due to

dissolution of water from mining lease at Kalane on 29 July.
Sir,

We undersigned, farmers at Village — Kalane, Taluka — Dodamarg,
request you that due to dissolution of water from mining lease at Kalane on
29/07/2021, the damage happen to our Paddy farming, Cashew plantation,
Coconut, Arecanuts trees, well due to demolishing the land of perennial flowing
pond. Panchnama of such damage has been prepared by Shri Anant Taate,
which is completely wrong. The said Panchmama has been prepared by him as

per his wish by sitting at one place and by taking the people. Landless people
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have been shown in the said Panchnama. Panchnama has not been prepared by
seeing facts, which is completely false. Hence, it is not accepted to us, due to
which, it is requested to prepare revise Panchnama by taking us farmers

together.
Copy:-

1)  Tahsildar Dodamarg.
2)  District Collector, Sindhudurg.
3)  District Agricultural Officer, Sindhudurg.

4)  Sub Divisional Agricultural Officer, Sawantwadi

Yours Truly,

Affected Farmers from Kalane.

1. Pratap Yashwant Desai sd/-
2.  Mohan Yashwant Desai sd/-
3.  Chandrakant Yashwant Desai sd/-
4.  Vishwas Fakroji Desai sd/-
5. Yashwantrao Prataprao Desai .' sd/-

6. Chandrashekhar Chandra-kant Desai sd/-
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7.  Shri Samidha Samir Desai sd/-

8.  Dashrat Sakaram Parab Sd/-

sd/-
16-9-2021
Inward Outward Clerk

Tehsildar Office

Dodamarg

TRUE COPY
oo

ADVOCATE FOR RESPONDENT NO.6
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Translated Copy of Annexure “R-3” (B)
Pratap Yashwant Desai
V.P. Kalane, Taluka : Dodamarg,
District -Sindhudurg (9422061303)
Date: 16/09/2021
To,
The District Collector,

Oros, Sindhudurg.

Sub.: Regarding Panchnama of farmers prepared for damage made due to

dissolution of water from mining lease at Kalane on 29 July.

Sir,

We undersigned, farmers at Village — Kalane, Taluka — Dodamarg,
requested you that due to dissolution of water from mining lease at Kalane on
29/07/2021, the damage happen to our Paddy farming, Cashew plantation,
Coconut, Areca nut trees, well due to demolishing the land of perennial flowing
pond. Panchnama of such damage has been prepared by Shri Anant Taate,

which is completely wrong. The said Panchmama has been prepared by him as

per his wish by sitting at one place and by taking the people. Landless people

have been shown in the said Panchnama. Panchnama has not been prepared by
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seeing facts, which is completely false. Hence, it is not accepted to us, due to

which, it is requested to prepare Panchnama by taking us farmers together.

Copy:-

1)  Tahsildar Dodamarg.
2)  Agricultural Superintendent, Oros

4)  Sub Divisional Agriculture Officer, Sawantwadi.

Yours Sincerely,

Affected Farmers from Kalane.

1.  Pratap Yashwant Desai

2. Mohan Yashwant Desai

3. Chandrakant Yashwant Desai

4.  Vishwas Fakroji Desai

5.  Yashwantrao Prataprao Desai

6. Chandrashekhar Chandra-kant Desai
7.  Shri Samidha Samir Desai

8.  Dashrat Sakaram Parab

By Post
Registered A/D
16-9-2021

ke

TRUE COPY

sd/-

sd/-

sd/-

sd/-

sd/-

sd/-

sd/-

Sd/-
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Translated Copy of “R- 3” (C)
Shri Pratap Yashwant Desai,
V.P. Kalane (Dabiwadi), Taluka — Dodamarg,
District — Sindhudurg
Date: 21-10-2021
To,
Hon. Manager,
M/s Minerals & Metals Ltd.,

Kalane-Dodamarg.

Sub.: Regarding Panchnama about incident happened due to strong flow

_of water by collapsed of bund at Kalane, mines on 29/07/2021.

Retf.: In respect of common property of S.No. 63-1 and 60-1-27 and

S.No. 62-1, 62-2 at Village — Kalane.
Sir,

You are requested in pursuance of above subject that due to flow of

mineral mixed water from your of mine at Village - Kalane, damage our
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agricultural land. Thereafter, after Panchnama of the said incident was
conducted and report was submitted by the Agriculture Officer to the Tahsil
Office Dodamarg then it was forwarded to the District Mining Officer,
sindhudurg. The above mentioned jointly owned survey numbers of our

properties are included in it.

At the time preparing Panchnama in pursuance of incident happened on
29/07/2021, after preparing false Panchnama by Shri Anant Shahu Taate, Asst.
Agriculture Officer, Talathi Sasoli by not visiting the place of incident directly
and by taking the people with him as per his wish and by only such purpose that
how benefit can be passed to the people of his choice only? The amount of
nominal compensation has been mentioned regar-ding such farmers, who have
suffered loss actually. Hence, injustice has been ma&e on use by making us
financial loss. The order has been passed by the District Mining Officer on basis
of such false Panchnama. In such circumstances, some amount has been

deposited by you on 07/10/2021 in the bank account of affected farmers.

We are not agreeing with the Panchnama prepared by Talathi Sasoli and
Agriculture Assistant Shri Anant Taate by wrong method, due to which, such
complaint has been submitted by us on 16/09/2021 to the District Collector

Sindhudurg, The Tahsildar Dodamarg, The Agricultural Superintendent Oras,
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The Agricultural Officer Dodamarg, The Sub Divisional Agricultural Officer

Sawantwadi.

Thereafter, the request has been given on 20/10/2021 by meeting directly
to The Collector Sindhudurg. The said request has been given by me and 5 other
farmers. It is humbly requested you not to pay any amount of compensation to
any farmers unless the decision of revised Panchnama be taken by the District
Collector.

Yours Sincerely,
sd/-
Shri Pratap Yashwant

Desai
Copy for information to:-
L., Hon. District Collector, Sindhudurg.
2.  Hon. Tahsildar, Dodamarg.
3.  Hon. Mining Officer, Sindhudurg.
TRUE CQPY

N~
ADVOCATE FOR RESPONDENT BO.6
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Translated Copy of Annexure “R-4” (A)
Applicant —
Shri Shashikant Harishchandra
Desai, R/o Kalane, Taluka —

Dodamarg, District — Sindhudurg

Date: 18/10/2021

To,
Hon. District Collector,
Collector Office, Oras,

Sindhudurg.

Sub: Regarding wrong Panchnama prepared in pursuance of loss of
farming happened due to dissolution of water adjacent of mining

lease of M/s Mineral & Metal at Kalane on 29/07/2021.

Ref.: Property bearing Survey No. 60/1/28, 60/1/32, 60/1/34, 60/1/35,

60/ 1/38, 61/10, 63/1 and 65/1/3 of Village — Kalane.
Sir,

You are requested in pursuance of above subject that after preparing

Panchnama by Agricultural Officer Dodamarg regarding loss happened
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after dissolution of water on 29/07/2021 adjacent of mining lease of Area
3225 (H.A.) at Village Kalane of Mineral & Metal, the report of the
same was submitted in the office of District Mining Officer through the

office of Hon. Tahsildar, Dodamarg.

Ancestral common agricultural land of our family as above referred is
included in the said list of Panchnama agricultural land. The entry of the
name of my father Shri Harishcandra Mukund Desai is on 7/12 abstract.
My father is passes away and names of his legal heirs as follows. Process

of mutation of our family is pending.

1. Shashikant Harishchandra Desai (Son)
2. Radhika Ghansham Bhadekar (Dau-ghter)
3. Minal Mangesh Tugare (Daughter)

4, Sonali Mukund Desai (Daughter-in-law)

In such circumstances, amount of compensation of our joint family is
wrongly awarded on the name of Sonali Mukund Desai on behalf of all

legal heirs of our father by Talathi Sasoli, Assistant Agriculture Officer
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and Gram Sevak Kalane by following wrong method, not considering
about other legal heirs at the time deciding amount of compensation.
Similarly, number of trees has been shown by increasing by wrong

method.

Hence, you are requested to cancel the earlier Panchnam and give order

from your office for preparing revised Panchnama in our presence.

Kindly do the needful.

Yours Sincerely,
Applicant
sd/-

Shri Shashikant Harishchandra Desai.

Copy to:-
1)  The District Mining Officer, Sindhudurg.

2)  The Tahsildar, Dodamarg.

TRUE COPY

i

ADVOCATE FOR RESPONDENT NO.6
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Sir,
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Translated Copy of Annexure “R- 4” (B)
Applicant —
Shri Shashikant Harishchandra
Desai, R/o Kalane, Taluka —
Dodamarg, District — Sindhudurg

Date: 18/10/2021

To,
The Manager,
Minerals and Metals,

At Kalane, Tal: Dodamarg.

Sub: Regarding wrong Panchnama prepared in pursuance of loss of
farming happened due to dissolution of water adjacent of mining lease of

M/s Mineral & Metal at Kalane on 29/07/2021.

Ref.: Property bearing Survey No. 60/1/28, 60/1/32, 60/1/34, 60/1/35,

60/ 1/38, 61/10, 63/1 and 65/1/3 of Village — Kalane.
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You are requested in pursuance of above subject that after preparing Panchnama
by Agricultural Officer Dodamarg regarding loss happened after dissolution of
water on 29/07/2021 adjacent of mining lease of Area 32.25 (H.A.) at Village
Kalane of Mineral & Metal, the report of thei same was submitted in the office

of District Mining Officer through the office of Hon. Tahsildar, Dodamarg.

Ancestral common agricultural land of our family as above referred is included
in the said list of Panchnama agricultural land. The entry of the name of my
father Shri Harishcandra Mukund Desai is on 7/12 abstract. My father is passes
away and names of his legal heirs as follows. Process of mutation of our family

is pending.

L. Shashikant Harishchandra Desai (Son)
2. Radhika Ghansham Bhadekar (Dau-ghter)
3.  Minal Mangesh Tugare (Daughter)

4, Sonali Mukund Desai (Daughter-in-law)

In such circumstances, amount of compensation of our joint family is wrongly
awarded on the name of Sonali Mukund Desai on behalf of all legal heirs of our
father by Talathi Sasoli, Assistant Agriculture Officer and Gram Sevak Kalane

by following wrong method, not considering about other legal heirs at the time
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deciding amount of compensation. Similarly, number of trees has been shown

by increasing by wrong methods.

Hence, We have submitted application to the District Collector Sindhudurg,
requesting to cancel the earlier Panchnam and give order for preparing revised
Panchnama in our presence. We are requesting you that, please do not release
any payment further to Sonali Mukund Desali, till our application is decided by

the Collector Sindhudurg.

Kindly do the needful.
Yours Sincerely,
Applicant

Sd/-

Shri Shashikant Harishchandra Desai

Encl:-
1) Copy of the complaint letter dated 18/10/2021 submitted to the

District Collector.

ADVOCATE FOR RESPONDENT NO.6
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MINERALS & METALS
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MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra,
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MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist, Sindhudurg, Maharashtra. e
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Translated copy of Annexure “R- 5”
M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra

Date: 29/11/2021
To,
Hon. District Collector Sindhudurg,
Collector Office, Sindhudurg
Nagari, Taluka: Kudal,

District : Sindhudurg.

Sub: Request in pursuance of Order No. Min / Desk-17 / Major
Mineral / Kalane Mines / Accident / Farm C.S. / 2021-22 /
3841, dated 12/08/2021 and Revised Order No. Min / Desk-
17 / Main Mineral / Kalane Mines / Accident / Farming
C.S. / 2021-22 / 3886 dated 25/08/2021 passed by Hon.
District Mining Officer against Applicant.

Sir,

I, Amit Vasudev Kaisukar, Age — 40 Years, Occupation — Service,
R/o Parra, Bardes, Goa, Mines Manager for M/s Minerals & Metals,

hereby requested you that,

Due to heavy rainfall in Village — Kalane as well in entire

Dodamarg taluka on and before 29/07/2021 incident of natural disaster
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happened at our mine site and some part of mountain towards North
adjacent to mines of the lease area 32.25 (H.R.) at Village — Kalane
running by the Applicant was collapsed in mining pit. Due to pressure of
collapsed mountain, part of the bund around the southern side of the pit
was broken down and rainy water accumulated in pit was spread towards

the direction of village.

After preparing Panchnama jointly by Talathi Saja Sasoli, Asst.
Agricultural Officer Saja Sasoli and Gram Sevak Kalane in pursuance of
natural disaster happened due to said heavy rain, different reports
regarding damage of houses and regarding damage of agricultural land
were submitted to the office Tahsildar Dodamarg. The said reports were
forwarded by Tahsildar Dodamarg to Hon. Distri.ct Mining Officer

Sindhudurg with the letter dated 05/08/2021 and 12/08/2021.

Two separate orders were passed by Hon. District Mining Officer
on the basis of reports submitted by Hon. Tahsildar. First order was
passed by Hon. District Mining Officer against the Applicant on dated
06/08/2021 and directed applicant to pay the compensation amount of
Rs.12,30,300/- in the bank accounts of villagers who’s houses were
damaged. In pursuance of the said order of Hon. District Mining Officer,

the said compensation amount Rs.12,30,300/- has been deposited by the
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Applicant on 13/08/2021 in the bank accounts of the concerned villagers

affected by loss.

The second order has been passed by Hon. District Mining Officer
on dated 12/08/2021 and directed Applicant to deposit the amount
Rs.1,34,67,750/- in the bank accountsiof ‘49’ farmers who’s agricultural
land was affected in pursuance of incident happened on 29/07/2021.
Similarly, the revised order was passed again on 25/08/2021 by Hon.

District Mining Officer in pursuance of said order.

The Order has been passed by Hon. District Mining Officer by
keeping belief on so-called Panchmama prepared indirectly to only him
by not confirming facts and by not visiting itself at the place by Hon.
District Mining Officer at the time passing said Order dated 12-08-2021.
The order was passed on the basis of such ir;formation and Panchhama
and without any kind of confirmation regarding authenticity of such
information has not been made by District Mining Officer. While the
conducting of the said Panchnama no any kind of notice was given to the
Applicant, nor the applicant was informed to remaining present itself or
through their representative. Therefore, Panchnama pre-pared indirectly

in absence of the Applicant is completely illegal.

While entries of crop (Pik-Pani) in 7/12 Extract of the said land

affected by damage was checked, then it appears huge difference in
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actual loss of numbers of trees and as numbers of trees mentioned in
Panchnama. Similarly, it has not been confirmed anyway by Hon.
District Mining Officer in this regard as to whether plantation of such
number’s of trees is possible in affected area as mentioned in
Panchnama. While the information was sought under Right to
Information in this regard as to whether how many number of trees of
cashew, betel nut, coconut, Tick, Jack fruits can be done in one hectare
area from the office of Hon. Agricultural Officer Dodamarg, then it
appears that plantation of the trees shown in loss affected area can’t be
possible as per information available on 25/10/2021 from Agricultural
Officer, Dodamarg. Similarly, while the information sough under Right
to Information from the office of Agricultural Department Dodamarg, in
this regard as to whether which criteria of government policy was
applied at the time of deciding the said amount of compensation, The
Agricultural Officer Dodamarg in his reply dated 18/08/2021 informed
that, estimation of loss was done only through visible estimation of the
Committee. While deter-mining from estimate by the committee by
deciding the amount of compensation after providing information
available by Agricultural Officer on 18/08/2021, from which, big
difference appears in the compensation was fixed by the committee and

actual damages was causes to the farmers.
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In pursuance of Panchnama prepared according to the incident
dated 29/07/2021, it has been informed by aggrieved farmers Shri Pratap
Yashwant Desai & ors 8, on 16/09/2021 and by Shri Shashikant
Harishcandra Desai on 19/10/2021 by giving complaint application to
your office that the said Panchnama has been prepared by Hon. Talathi,
Agricultural Officer and Gram Sevak by sitting in Health Center at one
place in Kalane and not conducting actual visit to damaged place
directly. Such complaint has been submitted that compensation amount
in said Panchnama has been shown by increasing the same for purpose
to give benefit to people as per their wish. Similarly, it has been
informed that any kind of amount of compensation should not bee given
to any farmer by the company till taking action on the said application

from your office.

The self assessed amount Rs. 16,55,000/- has been deposited by
the Applicant in the bank accounts of loss affected farmers by NEFT on
07/10/2021 from CSR Fund of the company on the basis of under protest
against compensation after survey on their level regarding loss of
agriculture happened to farmers of Kalane in pursuance of natural
disaster happened on 29/07/2021. Similarly, the amount Rs.1,82,100/-
has been deposited by NEFT on 21/09/2021 in the bank account of

Water Supply Department, Gram Panchayat Kalane as per estimate
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submitted by Village Water Supply Department Sawantwadi for the
work of sludge removal in the well of Public Tap Water Scheme at

Kalane Dhavdakiwadi.

Hence, you are requested on behalf of Applicant that evaluation is
required through expert person regarding actual loss happened to
adjacent farmers to Kalane mines due to natural disaster on 29/07/2021.
We request you to appoint agricultural specialist person from Dr.
Balasaheb Sawant Kokan Agricultural University, Taluka - Dapoli,
District Ratnagiri or from any other expert person to accesses that how
many trees have been lost directly in said damaged place and how many
trees can be planted directly in damaged place and accordingly be pass
revised order of appropriate compensation on basis .of the report of the
agricultural specialist person. Also permission should be given to

Applicant or its representative to remain present with the expert persons.

The request as per above is being given from the Applicant. It is
humbly requested to take appropriate decision through you as soon as
possible.

Place: Oros
Date: 29/11/2021 sd/-
For M/s Minerals & Metals, Mines

Manager Shri Amit Vasudev Kayasukar



LY
- Armevyrg - |2,(
: 465
- MINERALS & METALS

KALANE IRON ORE MINE : : o

- Village-Kalane, Taluka-Dodamarg
 District- Sindhudurg, Maharashtra

ik i
feTe: 0t/%0/3037 o0

ufa,
|1, foregt @i siftrerd,
foresT: Riyg Riyge 508, sirw.

/019,032 sl Awfifes 3m@mmwmwmmwmm o
G} aaiﬁ : G{fﬁ'f-’iﬂﬁ mw qrean sraferyr FHEE 9R/04/3038 AT mm@ﬁ'fgﬁ?_ : i
VO SB/, 1,30-33/3¢48 T Rl Ruy/0¢/3038 AT B 12 s

quq: ;ﬁaﬁr Wmﬁw SRR @ P9 ielt (Under Protest) ﬂ??:ﬂa? 'av?'l?m ﬂﬁtﬂ?

Fetell JHHI 1RUE 2 g B
Al T BT CsR A JeHarw
ummaunﬂamm%émﬁmw TQa




466

Payment Details to Kalane Villagers against Agriculture Compensation.

Sr. No|Trans ID Msg Date Sender ID Sender Account No |Beneficiary IFSC Beneficiary Account No Beneficiary Name Amount
1 IBKL211007447617 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001593 Pravin Shriram Desai 20000
2 IBKL211007447618 07-10-21 IBKLONEFTO1 57912010002075 SIDCO0010S97 097400000002104 Santosh Jagdev Desai & 3 20000
3 IBKL211007447619 07-10-21 IBKLONEFTO1 57912010002075 SBINOOO0564 11037611704 Vasant Gopal Naik 20000
4 1BKL211007447620 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001627 Chandrakaant Yashwant Desai 25000
5 IBKL211007447621 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000614 Mohan Yashwant Desai 25000
6 IBKL211007447622 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710410000381 Laxmikant Doulatrao Desai & 4 20000
T IBKL211007447623 07-10-21 IBKLONEFTO1 57912010002075 SBIN0013264 20118981901 Renu Dayesh Khanolkar 27000
8 IBKL211007447624 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100002846 Yashoda Uday Desai & 4 45000
9 1BKL211007447625 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000650 Ramakant Suryaji Desai &2 100000
10 IBKL211007447626 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710110000341 Premlata Suryakant Rane &12 20000
11 1BKL211007447627 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000002093 Ramrao Sadashiv Desai 100000
12 IBKL211007447628 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001740 Pandurang Rajaram Desai 100000
13 IBKL211007447629 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000314 Mansing Rajaram Desai 100000
14 1BKL211007447630 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710410000873 Jaysing Rajaram Desai & 2 100000
15 IBKL211007447631 07-10-21 IBKLONEFTO1 57912010002075 SBINO000476 1123741368 Babaji Atmaram Desai & 5 48000
16 IBKL211007447632 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000698 Sabaji Shriram Desai 20000
17 IBKL211007447633 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000381 Vishwas Fakroji Desai 100000
18 IBKL211007447634 07-10-21 IBKLONEFTO1 57912010002075 SBIN0O009056 33213314525 Vinayak Sadashiv Desai & 4 18000
19 IBKL211007447635 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000996 Pratap Yashwant Desai 100000
20 IBKL211007447636 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000211 Vinayak Narayan Desai & 9 22000
21 IBKL211007447637 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001512 Nilesh Tukaram Desai & 6 5000
22 IBKL211007447638 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710110000303 Arjun Jaysing Desai & 4 100000
23 IBKL211007447639 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710410000603 Vaishali Namdev Desai & 4 40000
24 IBKL211007447640 07-10-21 IBKLONEFTO1 57912010002075 BARBOMIRARO 30140100003875 Sonali Mukund Desai 42500
25 IBKL211007447641 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000205 Namdev Deu Desai &9 5000
26 IBKL211007447642 07-10-21 IBKLONEFTO1 57912010002075 SIDCO001097 097400000000287 Ramakant Ravindra Desai & 2 5000
27 IBKL211007447643 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000001782 Rama Arjun Desai & 3 5000
28 IBKL211007447644 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001024 024400000006214 Sanjay Laxman Desai &5 3000
29 IBKL211007447645 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000203 Durgaram Ladu Desai 3000
30 IBKL211007447646 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710110001198 Vilas Jayba Parab 2000
31 IBKL211007447647 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000001857 Sadashiv Babu Desai 100000
32 IBKL211007447648 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100003846 Sanjay Tukaram Desai 3000
33 IBKL211007447649 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100002125 Priyanka Pramod Tumbare 2000
34 IBKL211007447650 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100003582 Bhimrao Sakharam Desai 75000
35 IBKL211007447651 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100000063 Sadashiv Pundalik Desai 5000
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36 IBKL211007447652 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710110001277 Hababi Ismail Khan 2000
37 IBKL211007447653 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000007 Anant Arjun Parab 15000
38 IBKL211007447654 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710110001033 Sanjeevani Santosh Parab 5000
39 IBKL211007447655 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000001383 Dashrath Sakharam Parab & 2 5000
40 IBKL211007447656 07-10-21 IBKLONEFTO1 57912010002075 MAHB0000071 20063603155 Ravindra Sakharam Parab 20000
41 IBKL211007447657 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001272 Babal Vithoba Shelke 3000
42 IBKL211007447658 07-10-21 IBKLONEFTO1 57912010002075 SIDCO001097 097400000000495 Babaji Vitthal Parab 5000
43 IBKL211007447659 07-10-21 IBKLONEFTO1 57912010002075 SIDCO001097 09740000000018 Manohar Fakroji Desai 150000
44 IBKL211007447660 07-10-21 IBKLONEFTO1 57912010002075 BKIDOWAINGB 303710100001145 Hajarat Kadar Sayyad 5000
45 IBKL211007447661 07-10-21 IBKLONEFTO1 57912010002075 SIDCO001097 097400000000514 Shriram Bala Desai 3000
46 IBKL211007447662 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001024 024400000005063 Ganpat Dattaram Desai 3500
47 IBKL211007447663 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 097400000000184 Dadu Gangaram Shinde 5000
48 IBKL211007447664 07-10-21 IBKLONEFTO1 57912010002075 SIDC0001097 09740000000296 Payaji Shivram Desai 4000
49 IBKL211007447665 07-10-21 IBKLONEFTO1 57912010002075 SBIN0031734 39836657730 Snehal Nandkishor Manjrekar 4000
1655000
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Translated Copy of Annexure “R-6”
M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.

Date: 08/10/2021
To,
The District Mining Office,

Collector Office, District Sindhudurg.

Ref: Your order dated 12/08/2021, bearing no. Khani/Desk-17/Major minerals/
Kalane Mine/Accident/nu. Bh./2021-22/3841, revised order dated 25/08/2021,
directing to pay the compensation to farmers adjourning to the mining lease
32.25 (Ha) of M/s Minerals & Metals, at village Kalane, Taluka Dodamarg,
Dist: Sindhudurg, against the natural calamity dated 29/07/2021 occurred due to

heavy rainfall.

Sub: Submitting herewith bank UTR details of compensation paid to farmers on

“Under protest basis” as per your above referred order.

Dear Sir,



(7Y
This is to inform you that, order dated 12/08/2021, passed by you is based on
wrong panchnamas hence we are not agreeing with it. We have assessed the

damages through our officers and transferred the compensation amount “on

under protest basis” in bank accounts of respective farmers on 07/10/2021.

We are submitting herewith bank UTR numbers for your kind information.
Further we are informing you that, we are in process of filling appeal against
your above referred order and we will submit its copy to your office shortly.

Yours Truly,

For Minerals and Metals
S/d
Mines Manager
Copy to
1. The District Collector Sindhudurg.
2. The Sub Divisional Officer (Revenue) Sawantwadi.

3. The Tahsildar Dodamarg.

TRUE COP\%\
é /

ADVOCATE FOR RESPONDENT NO.6
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MINERQPS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.
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PAYMENT Um.?p__.w TO _Abrb.zm FARMERS AGAINST AGRICULT

URE nO__S_umZMDjOz\Na.DH.Non

|

Sno Account No. bBor_JH\ [ Name of Beneficiary IFS Code bn.no::.ﬂ No. UTR No.
| 1 30969539323 10000 | Pravin Shriram Desai BKIDOWAINGE | 303710100001593 SBIN222024472597 |
ﬁ 2 30969539323 “20000 Santosh Jagdev Desai SIDCO001097 | 097400000002104 SBIN222024473045 |
3 30969539323 20000 | Vasant Gopal Naik SBINO000564 11037611704 A_
4 30969539323 25000 | Chandrakaant Yashwant Desai | BKIDOWAINGE 303710100001627 SBIN222024472930 |
5 30969539323 25000 | Mohan Yashwant Desai BKIDOWAINGB 303710100000614 SBIN222024472619 |
6 30969539323 30000 | Laxmikant Doulatrao Desai BKIDOWAINGB 303710410000381 SBIN222024472934
7 30969539323 30000 | Renu Dayesh Khanolkar SBINOO13264 20118981901 159208849
8 30969539323 55000 | Yashoda Uday Desai BKIDOWAINGB 303710100002846 SBIN222024472626
9 30969539323 100000 | Ramakant Suryaji Desai BKIDOWAINGB 302710100000650 SBIN222024472628
10 30969539323 20000 | Premlata Suryakant Rane BKIDOWAINGB 303710110000341 SBIN222024472630
11 30969539323 100000 | Ramrao Sadashiv Desai SIDCO001097 097400000002093 SBIN222024472632
12 30969539323 150000 | Pandurang Rajaram Desai BKIDOWAINGB 303710100001740 SBIN222024472635
13 30969539323 150000 | Mansing Rajaram Desai SIDCO001097 097400000000314 SBIN222024472640
14 30969539323 150000 | Jaysing Rajaram Desai BKIDOWAINGB 303710410000873 SBIN222024472645
15 | 30969539323 90000 | Babaji Atmaram Desai SBIN0000476 1123741368
16 30969539323 20000 | Sabaji Shriram Desai BKIDOWAINGB 303710100000698 SBIN222024472647
17 30969539323 100000 | Vishwas Fakroji Desai SIDCO001097 097400000000381 SBIN222024472652
18 30969539323 30000 | Vinayak Sadashiv Desai. SBINOO09056 33213314525 159168602
19 30969539323 100000 | Pratap Yashwant Desai SIDCO001097 097400060000996 SBIN222024472655
20 | 30969539323 20000 | Vinayak Narayan Desai SIDCO001097 097400000000211 SBIN222024472941
21 30969539323 20000 | Nilesh Tukaram Desai BKIDOWAINGB 303710100001512 SBIN222024472660
22 30969539323 150000 | Arjun Jaysing Desai BKIDOWAINGB 303710110000303 SBIN222024472661 |
73 30969539323 40000 | Vvaishali Namdev Desai BKIDOWAINGB 303710410000603 SBIN222024472662
24 30969539323 42500 | Sonali Mukund Desai BARBOMIRARO | 30140100003875 a2
25 30969539323 2000 Namdev Deu Besai BKIDOWAINGB | 303710100000205 SBIN222024474163
26 | 30969539323 2500 Ramakant Ravindra Desai SIDCO001097 097400000000287 SBIN222024472675
27 30969539323 2500 Rama Arjun Desai SIDCO001097 097400000001782 SBIN222024473186
28 30969539323 1000 Sanjay Laxman Desai SIDCO001024 024400000006214 SBIN222024473923
29 30969539323 1000 Durgaram Ladu Desai BKIDOWAINGB 303710100000203 SBIN222024472692
30 | 30969539323 2000 Vilas Jayba Parab BKIDOWAINGB 303710110001199 SBIN222024472956
31 30969539323 100000 | Sadashiv Babu Desa; SIDCO001097 097400000001857 SBIN222024472697
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32. | 30969539323 2000 Sanjay Tukaram Desai BKIDOWAINGB 303710100003846 SBIN222024472700
33 30969539323 2000 Privanka Pramod Tumbare BKIDOWAINGB 303710100002125 SBIN222024472703
34 30969539323 75000 Bhimrao Sakharam Desai BKIDOWAINGB 303710100003582 SBIN222024472532
35 30969539323 2500 Sadashiv Pundalik Desa BKIDOWAINGB 303710100000063 SBIN222024472905
36 30969539323 2000 Hababi Ismail Khan BKIDOWAINGB 303710110001277 SBIN222024472539
37 30969539323 10000 Anant Arjun Parab SIDCO001097 097400000000007 SBIN222024472541
38 30969539323 2500 Sanjeevani Santosh Parab BKIDOWAINGB 303710110001033 SBIN222024472544
39 | 30969539323 2500 Dashrath Sakharam Parab SIDCO001097 09740000001383 SBIN222024472547
40 30969539323 20000 Ravindra Sakharam Parab MAHB0000071 20063603155 SBIN222024473900
a1 30969539323 1000 Babal Vithoba Shelke BKIDOWAINGE 303710100001272 SBIN222024472557
42 30969539323 2000 Babaji Vitthal Parab SIDCO0D1097 09740000000495 SBIN222024472560
43 30969539323 2500 Hajarat Kadar Sayyad BKIDOWAINGB 303710100001145 SBIN222024472565
44 30969539323 1000 Shriram Bala Desai SIDCO001097 097400000000514 SBIN222024472568
45 30969539323 2500 Dadu Gangaram Shinde SIDC0001024 09740000000184 SBIN222024472914
46 30969539323 2000 Payaji Shivram Desai SIDCOD01097 09740000000296 SBIN222024472574
a7 30969539323 2000 Snehal Nandkishor Manjrekar SBIND031734 39836657730 159168868
1740000 :
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Translated Copy of Annexure “R-7”
M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.

Date: 25/01/2022

-

The District Mining Officer,

District Sindhudurg.

Ref: Your order dated 12/08/2021, bearing no. Khani/Desk-17/Major minerals/
Kalane Mine/Accident/nu. Bh./2021-22/3841, revised order dated 25/08/2021,
directing to pay the compensation to farmers adjourning to the mining lease
32.25 (Ha) of M/s Minerals & Metals, at village Kalane, TalukaDodamarg, Dist:
Sindhudurg, against the natural calamity dated 29/07/2021 occurred due to
heavy rainfall.

Sub: Submitting herewith bank UTR details of compensation paid to farmers on

“under protest basis” as per your above referred order.

Dear Sir,
This is to inform you that, order dated 12/08/2021, passed by you is based on
wrong panchnamas hence we are not agreeing with it. We have assessed the

damages through our officers and collectively transferred Rs.16,55,000/-
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compensation amount “on under protest basis” in bank accounts of respective
farmers on 07/10/2021, through its CSR fund and already submitted UTR
numbers to your office on 08/10/2021.
Further as per the instructions given by The District Collector, on 24/01/2022,
we had paid additional amount in second installment total amounting
Rs.17,40,000/- collectively in bank accounts of all 49 farmers on “under protest
basis”.
We are submitting herewith details of bank UTR numbers for your kind
information.
Yours Truly,
For Minerals and Metals
S/d
Mines Manager
Copy to

1. The District Collector Sindhudurg.

2. The Sub Divisional Officer (Revenue) Sawantwadi.

3. The Tahsildar Dodamarg.

TRUE COPY

i

ADVOCATE FOR RESPONDENT NO.6
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Kailne Mud Compensation 3rd installment_12.08.2022

m
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Bank Govt. 1st 2nd 3rd 3rd Install
Sr. No Name Name BankAfC No Ak Code Amount Install Install Install Date ) LT
i Pravin Shriram Desai VKGB 303710100001593 | BKIDOWAINGB 57500 20000 10000 10000 01.06.2022 |SBIN422152585761
2 Santosh Jagdev Desai & 3 SDCC 097400000002104 | SIDC0O001097 207800 20000 20000 25000 01.06.2022 |SBIN522153751121
3 Vasant Gopal Naik SBI 11037611704 SBINO00O564 86500 20000 20000 50000 12.08.2022
4 Chandrakaant Yashwant Desai VKGB 303710100001627 | BKIDOWAINGB 127250 25000 25000
5 Mohan Yashwant Desai VKGB 303710100000614 | BKIDOWAINGB 96250 25000 25000
6 Laxmikant Doulatrao Desai & 4 VKGB 303710410000381 | BKIDOWAINGB 285650 20000 30000 100Q00 12.08.2022 [SRINR2 Pg\o(r_vru&.mhl
7 Renu Dayesh Khanolkar ! SBI 20118981901 SBIN0013264 886950 27000 30000 i
8 Yashoda Uday Desai & 4 VKGB | 303710100002846 | BKIDOWAINGB 726750 45000 55000 100000 | 12.08.2022|SB/N32 227 H352.04%
9 Ramakant Suryaji Desai &2 VKGB 303710100000650 | BKIDOWAINGB 521250 100000 100000
10 Premlata Suryakant Rane &12 VKGB 303710110000341 | BKIDOWAINGB 70200 20000 20000 15000 01.06.2022 [SBIN522153753666
1l Ramrao Sadashiv Desai SDCC 097400000002093 | SIDCO001097 789750 100000 100000 100000 12.08.2022 |S© _ﬁzuﬁmnﬁalrub%«s.&.
12 Panduiang Rajaram Desai VKGB 303710100001740 | BKIDOWAINGB 716050 100000 150000 100000 06.06.2022
7 13 iviansing Rajaram Desai SDCC 097400000000314 | SIDC0O001097 1403250 100000 150000
A—- 14 Jaysinig Rajaram Desai & 2 VKGB 303710410000873. | BKIDOWAINGB 1076000 100000 150000
15 Babaji Atmaram Desai & 5 SBI 1123741368 SBINOOO0476 320000 48000 90000 10000 12.08.2022
16 Sabaji Shriram Desai VKGB 303710100000698 | BKIDOWAINGB 167650 20000 20000 50000 12.08.2022 3B IN32 222 443813 12\
17 Vishwas Fakroji Desai SDCC 097400000000381 | SIDC0O001097 313000 100000 100000
18 Vinayak Sadashiv Desai & 4 S5 33213314525 SBINOO0S056 600250 18000 30000 75000 12.08.2022 | 24| 6500 L
19 i Pratap Yashwant Desai SDCC 097400000000996 | SIDCO001097 186500 100000 100000 Full pay
20 Vinayak Narayan Desai & 9 SDCC 097400000000211 | SIDCO0O01097 222900 22000 20000 40000 01.06.2022 [SBIN522153751893
21 Nilesh Tukaram Desai & 6 VKGB 303710100001512 | BKIDOWAINGB 158250 5000 20000 10000 01.06.2022 |SBIN422152585762
22 Arjun Jaysing Desai & 4 VKGB 303710110000303 | BKIDOWAINGB 936000 100000 150000 300000 12.08.2022 | SB/N22222 45 8% Jos™
23 Vaishali Namdev Desai & 4 VKGB 303710410000603 | BKIDOWAINGB 689250 40000 40000 100000
24 Sonali Mukund Desai BOB 30140100003875 BARBOMIRARO 419750 42500 42500 40000 01.06.2022 |SBIN322157916863
25 Namdev Deu Desai &9 VKGB 303710100000205 | BKIDOWAINGB 8000 5000 2000 1000 01.06.2022 |SBIN422152585748
26 Ramakant Ravindra Desai & 2 SDCC 097400000000287 | SIDCO001097 14000 5000 2500 6500 01.06.2022 [SBIN422152586565
27 Rama Arjun Desai & 3 SDCC 097400000001782 | SIDCOO010S97 13000 5000 2500 5000 01.06.2022 [SBIN422152586562
28 Sanjay Laxman Desai &5 SDCC 024400000006214 | SIDCO001024 13250~ 3000 1000 5000 01.06.2022 |SBIN422152585759
29 Durgaram Ladu Desai VKGB 303710100000203 | BKIDOWAINGB 6500 3000 1000 2500 01.06.2022 |SBIN422152585752
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30 Vilas Jayba Parab VKGB || 303710110001199 | BKIDOWAINGB | 101800 2000 2000 100000 | 12.08.2022|SB1M22292 4}t okp
31, | Sadashiv Babu Desai sbcc || 097400000001857 | SIDC0001G37 704300 100000 | 100000 | —1 — :
537 Sanjay Tukaram Desai VKGB | 303710100003846 | BKIDOWAINGB | 8000 3000 2000 4000 01.06.2022 |SBIN422152585757
33 Priyanka Pramod Tumbare VKGB | 303710100002125 | BKIDOWAINGB | 8750 2000 2000 100000 | 12.08.2022[SBINR22 L0 W 348738
34 Bhimrao Sakharam Desai VKGB | 303710100003582 | BKIDOWAINGB | 605500 75000 75000
35 Sadashiv Pundalik Desai VKGB | 303710100000063 | BKIDOWAINGB | 7750 5000 2500
36 Hababi Ismail Khan VKGB | 303710110001277 | BKIDOWAINGB | 49000 2000 2000
37 Anant Arjun Parab SDCC | 097400000000007 | SIDCO001097 147250 15000 10000 20000 | 01.06.2022|SBIN522153751900
38 Sanjeevani Santosh Parab VKGB | 303710110001033 | BKIDOWAINGB | 91000 5000 2500 15000 01.06.2022 |SBIN522153755747
39 Dashrath Sakharam Parab & 2 SDCC | 097400000001383 | SIDCO001097 36250 5000 2500 -
40 Ravindra Sakharam Parab BOM: | 20063603155 - MAHB0000071 | 169500 20000 20000 25000 12.08.2021
41 Babal Vithoba Shelke VKGB | 303710100001272 | BKIDOWAINGB | 43250 3000 1000 10000 | 01.06.2022|SBIN422152586566
42 Babaiji Vitthal Parab SDCC | 097400000000495 | SIDCO001097 32700 5000 2000 10000 12.08.2022
43 Manohar Fakroji Desai SDCC | 09740000000018 | SIDCOD01097 121500 150000 | 0 Full pay
a4 Hajarat Kadar Sayyad VKGB | 303710100001145 | BKIDOWAINGB | 90500 5000 2500 10000 01.06.2022 [SBIN422152585765
45 Shriram Bala Desai SDCC | 097400000000514 | SIDCOO01097 6500 3000 1000 2500 01.06.2022 |SBIN422152585753
QN 46 Ganpat Dattaram Desai SDCC | 024400000005063 | SIDCO001024 3500 3500 0 Full pay
N 47 Dadu Gangaram Shinde SDCC | 097400000000184 | SIDCO001097 60250 5000 2500 10000 01.06.2022 |SBIN422152586568
<¢ s Payaji Shivram Desai SDCC | 09740000000296 | SIDCO001097 7750 4000 2000 2000 12+ 062022/ SRIN 32272 L3 b D0
49 Snehal Nandkishor Manjrekar SBI 39836657730 SBIND031734 13250 4000 2000 5000 01.06.2022 [297944519
13,467,750 | 1655000 1740000/ 1458500
Additional payment for House damages
il Sunil Babaji Parab VKGB  303710100000741 BKIDOWAINGB 15000 12.08.2022 &RIN%2222ARCL 3%
2 Sakharam Dadu Shinde VKGB  303710100002226 BKIDOWAINGB 5000 12.08.2022 <RIN 232222 L33 11é
3 Shyam Dadu Shinde SDCC  97400000000449  SIDCO001097 5000 12.08.2022 sBIN 322224734 3¢9
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Translated copy of Annexure “R- 8”
M/S. MINERALS & METALS

At Post Kalane, Taluka Dodamarg, Dist. Sindhudurg, Maharashtra.

Date: 13/08/2022

To,

The Tahsildar,

Tal: Dodamarg, Dist: Sindhudurg.

Ref: Order of The District Mining Officer, dated 12/08/2021, bearing no.
Khani/Desk-17/Major minerals/ Kalane Mine/Accident/nu. Bh./2021-22/3841,
revised order dated 25/08/2021, directing to pay the compensation to farmers
adjourning to the mining lease 32.25 (Ha) of M/s Minerals & Metals, at village
Kalane, Taluka Dodamarg, Dist: Sindhudurg, against the natural calamity dated
29/07/2021 occurred due to heavy rainfall.

Sub: Submitting herewith bank UTR details of compensation paid to farmers on
“under protest basis” as per above order.

Dear Sir,

This is to inform you that, order dated 12/08/2021, passed by The District

Mining Officer is based on wrong panchnamas hence we are not agreeing with
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it. On our own assessment on “under protest basis” We have transferred first
installment in bank accounts of respective farmers amounting Rs.16,55,000/- on
07/10/2021°

Further as per the instructions of The District Collector, on 24/01/2022, we had
transferred second installment collectively amounting Rs.17,40,000/- in bank
accounts of all 49 farmers on 24/01/2022.

Meanwhile we have started settlement talk with the aggrieved farmers and
completed settlement with ‘24’ farmers as per mutual agreement and final
mutually agreed amount has been transferred in respective farmers bank account
on 01/06/2022 and 12/08/2022, through RTGS. We are submitting herewith
details of bank UTR numbers for your kind information.

We have completed settlement with ‘24’ farmers out of 49 farmers and the
procedure are going ahead for settling the remaining farmers and we hope it will
complete at the earliest.

Yours Truly,

For Minerals and Metals

S/d

Mines Manager

Copy to

1. The District Mining Officer Sindhudurg.

TRU%%)%
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(2
Translated Copy of Annexure “R-9” (A)

SETTLEMENT AGREEMENT

We the undersigned, resident & farmers of village Kalane, Taluka
Dodamarg, District Sindhudurg, do hereby mutually sign settlement

agreement with M/s. Minerals and Metals as under.

Due to collapsed of bund around the Mining pit of M/s. Minerals and
Metals, water accumulated inside the mining pit was spread towards the
agricultural land and damages caused to our houses, Cashew and paddy
farm as well the surface of our agricultural land. After the incident
Panchnama’s was conducted by agricultural department. We have
already received compensation amount against damages to our houses
from the Minerals and Metals. Also we have received compensation
amount against the agricultural loss in two installments from the

company on 07/10/2021 and 24/01/2022.

After making enquiries at the office of the District Mining Officer for
the balance compensation amount, it came to our knowledge that, M/s.
Minerals and Metals, had filed Writ Petition against the order dated
12/08/2021, passed by the District Mining Officer and the matter is

under litigation.

Meanwhile our elected representative arranged our meeting with the
companies representative, on 06/03/2022, where we mutually agreed to
settled the final balance compensation amount as per attached list

herewith on condition that, said amount company should transferred in
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one installment and also compensate the additional compensation for the

cracks went on some houses of us.

Also company have to level the land as its earlier conditions, demarcate

the land, remove the soiled which is filled in, repair the well remove the

soil from the river.

We further states that, we, our co-owners, or our legal heirs will not

going to file any claim against M/s. Minerals and Metals, in any court or

will not file any complaints against the Government officials.

Executant

Aggrieved farmers from village Kalane.

Sr. | Village | Name of Aggrieved farmers | Agricultural | Mutually | Sign
No. | Name compensation | agreed

fixed by | balance

Govt. amount
1 Kalane Babal Vithoba Shelke 43250 10000 Sd/-
2 | Kalane Btk Kt Sagyad 90500 17500 Sd/
3 Kalane Dt Gengaan Shiads 60250 17500 Sd/
4 Kalane Bbail At Déal &5 320000 148000 | Sd/
5 Kalane VinavaleBiterin Desal 59 222900 82000 Sd/
6 Kalane bl Sl Desat 167650 90000 Sd/
i Kalane | Laxmikant Doulatrao Desai | 285650 150000 | Sd/
8 Kalane z:aitosh Nty Desai & 3 207800 65000 | Sd/
9 | Kalane Vashodalidis Detai &4 726750 200000 | Sd/




486 C@
10 |Kalane B Sailaiii D 789750 300000 |Sd/
11 | Kalane Winnyal Sadashity Desal &4 600250 123000 | Sd/
12 | Kalane At Jigsing Dessl g4 936000 200000 | Sd/
| e Vaishali Namdev Desai & 4 a2l B0 e
14 | Kalane Sl Kbl s 419750 125000 | Sd/
15 | Kalane Pieinlats Siryakait e 70200 57000 Sd/
16 |Kalane o 57500 40000 Sd/
17 | Kalane Nilesh Tukaram Desai & 6 198250 35000 Sd/
18 | Kalane Vassnt GipalNuik 86500 50000 Sd/
19 | Kalane Aviant At Pasb 147250 45000 Sd/
20 |Kalane Sanisevant Suntish Pasb 91000 22500 Sd/
21 |Kalane Suehal N, Miiakas 13250 11000 Sd/
22 | Kalane Viles asbaBish 101800 104000 | Sd/
23 | Kalane Babsji Vitthal Parab 32700 9000 Sd/
240 | Eelige Priyanka Pramod Tumbare R i o

Date: 31/05/2022

Place: Kalane

Note: Compensation fixed by Government — amount paid by the

company in two installments = balance amount. Final amount mutually

agreed as per meeting dated 06/06/2022.

TRUE CO
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Translated Copy of Annexure “R-9” (B)

Date: 31/05/2022

To,

The Manager,
Minerals and Metals,

Kalane, Dodamarg.

Sub: List of house owners who gets additional compensation against the
cracks went on some houses as fixed in joint meeting dated 06/03/2022
arrange by elected representative with the companies representative and

house owners.

Due to collapsed of bund around the Mining pit of M/s. Minerals and
Metals, water accumulated inside the mining pit was spread towards the
residential area and damages was caused to our houses, After the
incident Panchnama’s was conducted by PWD officers, but they have

not taken any actions.

Meanwhile our elected representative arranged joint meeting with the

companies representative, on 06/03/2022, where it was decided that,

/%)
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house owners shall inform to company officials about the additional
compensation toward the damages and cracks on houses and accordingly

company will compensate it.

After receiving the said amount, we or our co-owners, our legal heirs
will not going to file any claim against M/s. Minerals and Metals, in any

court or will not file any complaints against the Government officials.

List of house owners who received additional compensation as mutually

agreed.
Mutually
Sr. | Village Name Name of Aggrieved agreed | Sign
No. House owners balance
amount
1 | Kalane, Dhavdki | PriyankaPramodTumbare 1,00,000 | Sd/-
2 | Kalane, Dhavdki | Vilas JaybaParab 100,000 | Sd/
3 | Kalane, Dhavdki | SakharamDaduShinde 5,000 Sd/
4 | Kalane, Dhavdki | ShyamDaduShinde 5,000 Sd/
5 | Kalane, Dhavdki | Sunil BabajiParab 15,000 Sd/
Date:31/05/2022

Place: Kalane
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Translated Copy of Annexure “R-10” (A)
TARUN BHARAT
ORNING OF HEAVY RAINFALL IN KONKAN REGION
On 27, 28 heavy rainfall and29 &30 alert for heaviest rainfall.

After continuous rainfall in last week, rainfall is reduced in last two
days. Game of sunshine and rainfall is seen on Monday. Metrology
Department has given alerts for heavy rainfall in South Konkan,
Ratnagiri and Sindhudurg District on 27, 28 July and heavier rainfall on

29 and 30™ July. Also there is warning of heavy cyclone.

From last four days heavy rainfall is noticed in Konkan Region and
Western Maharashtra. Due to Cloud bursting incidents many cities,
villages faces flood situation also reported land sliding incidents, human
life also lost, and huge financial loss reported. After this natural calamity
human life is not returned to its previous stage. After the flood situation
in Chiplun and Ratnagiri daily routine is not returned to its earlier
condition, situation is in serious condition. Due to reduce in rainfall in

last two days Public gets some relief.
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Metrology department has given alerts of heavy rainfall on 27 &28 July
and heavier rainfall on 29" and 30" July in Ratnagiri and Sindhudurg

District.
Alerts to Fisherman

Due to possibility of heavy storms, and strong wind flowing in range of
40, 45 to 70 KM warnings has been given to Fisherman not to enter in
sea for fishing. Also Government administration has advice public to

remain in cautious mode.

o

ADVOCATE FOR RESPONDENT NO.6
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Translated Copy of Annexure “R-10” (B)

TARUN BHARAT

20/07/2021

BHUIBAWDA GHAT ROAD REOPEN FOR TRANSPORTATION.

Distinct Collector visited Karul Ghat , ordered to complete restoration

work immediately.
Vaibhavwadi, Reporter

Road of Bhuibwda Ghatin Vaibhavwad italuka was open in single lane
due contentions land sliding in last two days. PWD team work on war

level to reopen both lanes.

Vaibhavwadi taluka reported continuous rainfall in last 8 to 10 days. On
12" July due to trenches on road Karul Ghat road was closed for
transportation, all vehicles were diverted towards Bhuibawda Ghat.
Meanwhile on Saturday due to land sliding Bhuibawda Gaht road was
also remain closed for transportation. Later Team of PWD department

with help of JCB machine cleared road for

transportation. But contentions incidents of land sliding vehicles

commuters are advice to take be cautious while traveling.
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Translated Copy of Annexure “R-10” C
TARUN BHARAT
23/07/2021

DANGER OF FLOOD SITUATION CONTINUES IN

SINDHUDURG
Sindhudurgnagri, Reporter

Connectivity is broken of most of villages, District Collector appeals for
cautiousness, fall of 126 houses and financial loss of Rs.15 lacks

reported.

Day to day routine of Public destructed due to continuous heavy rainfall
from last 13 days. At Kankavliflood water entered on Mumbai- Goa,
which destruct vehicle transportation. Till today fall of 126 houses is
reported in the district. Total financial loss of Rs.15 lacks is reported to
Public and Private properties. Largest rainfall is reported in Sawantwadi
taluka where most of the roads remained closed due to flood.
Meteorology Department gave alert of heavy rainfall for next five days.
District Collector appeal to public to stay cautious and go outside only in

emergency case.
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C;

Till today District reported 438 MM of record breaking rainfall. In last
24 hours till Thursday 8 AM 63 MM of rainfall is reported. Heavy rain
fall is continuing from loth July, due to which all river, canals, lakes,
nalas are over flowing, many places facing flood situation, flood water
entered in many houses, falling of many houses is also reported.
Ambrad, Achra, Kanedi, Fonda, Umbarde, Villages reported road

damage. Flood water destroyshuge area of agricultural farm.

TRUE COPY
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Translated Copy of Annexure “R- 10” ( D)
TARUN BHARAT
24/07/202
AMBOLI GHAT REMAINED CLOSED FOR 6.5 HOURS.

EARLY MORNING MOUNTAIN COLLAPSED, RESCUE TEAM
ARRIVED AT AFTERNOON, WITHIN AN HOURS ROAD

CLEARDS.
Amboli, Reporter

Due to heavy rainfall at early morning huge land sliding incidents
happened near about 40 feet height water drainage. After the gap of 6.5
hours PWD succeed to remove stone and soils by help of JCB, road

remained closed for around 6.5 hours due to late arrival of rescue team.

Due to heavy stones and trees failed along with mountains on road, road
and safety wall towards valley side situation because dangerous for
transportation. In caself heavy rainfall along with strong wind continues

then there will be danger of

/04
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another land sliding incidents. Within last 24 hours 17 inches rain fall is

reported in Amboli village.

One big stone failed from the mountain which hit to the tourist carwhich
was parked on road which damaged the car, tourist succeed to remove

car and escape safely.
TRUE COPY

e
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Translated Copy of Annexure “R- 10” (E)
TARUN BHARAT
24/07/2021
MOUNTAIN COLLAPSED ON BANDA- GALEL ROAD

Car survive, fear of two wheeler trap under soil, administration started

search mission.
Banda, Representative

Due to heavy rainfall from yesterday midnight, mountain on Banda -
Galel road collapsed on road. In this incident one car driver luckily
survived but fear is predicated that one running wheeler riderwent under
the soil of mountain. Government administration started search mission
but not able to found anything. Government officials informed that from

Saturday team of NDRF is called to conduct search operation.

At early morning when everyone was in sweet slip, many houses in
Banda, Insuli, Sherle, Wafoli&Nigudevillage surrounded by flood water
its creates panic situation in public. Major loss suffered by Banda

villagers, suddenly flood water enter in market area at early morning
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which destroys goods and materials storedin shops and godowns. Many
vehicles, agricultural equipments, animals flowed away many people’s
trap inside houses. Few youth rescue more than 200 people’s who were
trapped inside houses due to flood water. Government administration
and rescue team didn’t reach on time, they face disappointment from the

public after their arrival.

TRI;E%?)E
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Translated Copy of Annexure “R-10” (F)
TARUN BHARAT
24/07/2021
MOUNTAINS OF SAD COLLAPSED ON HOUSE AT DIGVALE

Woman died, two injured, one serious, big mountain collapsed on house
at early morning. Late morning its came to notice of others, last year

cracks was noticed on mountains.
Kankavli, Sindhudurg

Heavy rainfall in taluka became sad night for the Jadhav family of
Ranjanwadi, Digvale. Big mountain collapsed on house of Jadhav family
which was located near by mountain, one lady Pramila Prakash
Jadhav(45 years) died on spot, his husband Prakash Jadhavis seriously
injured, his father in-laws escape luckily. At around 3.30 AM when the
family was in sleep, this sad incident happened and it came to noticeof

neighbour around morning.
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Translated Copy of Annexure “R-10" (G)
TARUN BHARAT
24/07/2021

DANGER CONTINUES IN SINDHUDURG, TWO PERSONS

DIED.
Sindhudurg, Reporter

Heavy rainfall creates panic in Sindhudurg District, entire district facing
flood situation. Many roads, bridges went under water, flood water
entered in Banda and Kharepatan market. Two teams of NDRF has been
called for rescue operation. At Ranjanwadi, Kankavlitaluka due land
sliding on house one woman Sangita Prakash Jadhav, Age 40 years died,
and another woman Sunita Shantaram Gawas, Age 65 years, flowed
away with flood water at Khokral, Dodamarg. In flooded area electricity
supply of 17,870 houses in 39 villages kept disconnected, 1271 people’s
from 290 families from flood area shifted to safe palace. Mumbai Goa
high way remained closed At Pawshi, Kudal where flood water entered

on highway.
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Amboli Ghat remained close due to land sliding. Orange alert is
continued in Sindhudurg District from last four days, District Collector

appeals public to remain cautious.

In Sindhudurg District from last 14 days due to continuous heavy
rainfall flood situation creates. Rainfall continuous at average 137 mm
daily, highest rainfall is reported at 219 MM in single day at
Vaibhavwadi. Till today 2576 MM of rainfall is reported, all major
rivers, Tilari Dam crossed its danger limits. All Peoples residing near by

river has given danger alerts.
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Translated Copy of Annexure “R-10" (H)
TARUN BHARAT
29/07/2021

8 places reported land subside in Mangeli, Dodamarg, houses suffered

damages.
Dodamarg, Reporter
Seven to eight places reported land subside in Mangeli village.

Geologist Conducted visiton instructions of MLA, report will be

submitted to Revenue Department.

7 to 8 places reported land sliding in Mangeli, Dodamarg, many houses
suffered damages, Geologist Sagar Patil and Santosh Patil conducted
visit and in their primary report, Mangeli village reported in danger

zone.

MLA Deepak Kesarkar conducted observatory meetings at Tahsildar
Office, Dodamarg, he sends specialist Geologist to study the reason of

land subside.
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Accordingly, Geologist from District headquarters Sagar Patil and
Santosh Patil called to study and ﬁndz out reasons behind land subside.
The Geologist along with Nayab Tahsildar N. N. Desai, Circle Officer
Premanand Sawant, Talathi Gawas madam, Baburao Gawas Shivsena

Taluka, President, Mangeli Sarpanch were present during the visit.
Geologist will submit their reports to Revenue Department.

Two places at Mangeli road land sliding Incidents happened, At
Fanaswadi cracks noted on hills, At Deulwadi two places land subside is
reported, also cracks noted on houses of local residents Vasanti Dataram
Gawas, Shankar Tukaram Gawas, Dyaneshvar Dataram Gawas. The
experts came to primary conclusion that, due to heavy rainfall, tree
cutting, and non availability of properaccess for rainy water flows
towards down side. Geologist informed that they will submit their detail

report to Revenue Department shortly.

TRU PY
A

&

ADVOCATE FOR RESPONDENT NO.6
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AtgauaraT FAT / Enroliment No 0127/00311/00877
To,

TR A &ATE

Pandurang Rajaram Desali
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Kalane

Kalane Dodamarg Sindhudurg

Maharashtra 416511
7769080803

14/01/2014

Ref: 672 / 30A / 323080 / 324160 / P
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T TFAH &A1
Pandurang Rajaram Desai
FH airE / DOB : 01/01/1954
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Translated Copy of Annexure “R-11”

SETTLEMENT AGREEMENT
I Shri. Pandurang Rajaram Desai, resident of village Kalane, Taluka
Dodamarg, District Sindhudurg, do hereby mutually sign settlement agreement

with M/s. Minerals and Metals as under.

I say that, Due to heavy rainfall and natural calamity portion of bund around
the Mining pit of M/s. Minerals and Metals, collapsed and water accumulated
inside the mining pit was spread towards the agricultural land and damages
caused to our Cashew and paddy farm as well the surface of our agricultural
land. After the incident Panchnama’s was conducted by agricultural department
and on the basis of that panchnama, the District Mining Officer passed order on
12/08/2021 and directed M/s. Minerals and Metals to pay compensation to all
aggrieved farmers. As per the order passed by the District Mining Officer, M/s.
Minerals and Metals transferred part amount of Rs.1,00,000/- on 7/10/2021 and

Rs.1,50,000/- on 24/01/2022 in my bank account through RTGS.



M/s. Minerals and Metals, had filed Petition against the order dated 12/08/2021,
passed by the District Mining Officer. Since the matter is under litigation. I

started settlement talk with the representative of M/s. Minerals and Metals and

finally settled my compensation for mutually agreed amount of Rs.3,00,000/-
between the company. Accordingly, the final agreed amount of Rs.3,00,000/- is
transferred to my Bank account No.33621958431, at State Bank of India, Banda

Branch, on 06/06/2022.

I further states that, I have received entire amount as per the mutual consented
with M/s. Minerals and Metals, hence I don’t have any claim against M/s.
Minerals and Metals. I further states that, me or my legal heirs will not going to
file any claim against M/s. Minerals and Metals, in any court or will not file any

complaints against the Government officials.

Sign and executed on this 6th day of June 2022 at Sawantwadi, Dist:
Sindhudurg.

The Executant

Sd/-

Pandurang Rajaram Desai
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In the witnesses
1. Abhay Pandurang Desali, Sd/-

Resident of Kalane, Dodamarg.

2. Uday Ganpat Rawool, Sd/-

Resident of Malgaon, Sawantwadi.

TRUE COPY

o

ADVOCATE FOR RESPONDENT NO.6
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MINERALS AND METALS

i
|

To

i ia
T IR AT T %;*.—-:;-‘ma.’c T, SR

The Regional Contrdiler of Mines ) _ Date: 06/06/2017
indian Bureau of Mities, )

P.0. FATORDA, kK
MARGAO-403 602, GOA. <
1

!‘:Gub Violation of provisions of MCDR-2017 Rules at Kalane Mine.
S Ref: Your letter No MAH/SDG/Fe-46/GOA, dt. 26/4/2017.
_—-————

.‘u b

Dear Sir ' ?, ) ‘
We thankfully ackrm;vic--:lg(" the receipt of the above letter and wish to reply the same aﬂmder:

4 :
Rule No 11(1): Mining operations have not been carried out in accordance with the scheme of Mining,
approved cisted 20.63.2014 to the extent indicated below.

1

{i} As per appmv»d scheme of mining, - excavatmn/deve%opment of pit was approved to be carried o
by formation &f regular benches of height 6m and width more than its height (width of the working
5 hes to befmore than 10m)

However, it wias ohserved during inspection that, benches were merged in irregular manner with
-mrrht of benthes up to about 12 m ahd width about 3 m only at places and thus resuited in
collapse of u:iper benches between grid line E 385100 to E 385200 [near ML boundary piliar no
BPA1}. Hence Ehcs:_ are observed to be against the systematic and scientific mining.

Reply: £
Mining operations are carried out and the bench height and width are maintained as per ap
mining schf»m; I the narticular area between grid lines E 385100 to E 385200, at the surface, there i
hard latarite c;; ping followed by manganiferrous clay. This Mn clay band was eroded due to heas
s leaving iﬁ srite benches sl 1 iower benches: This has resulted in sliding of laterite and M
benches. §nce soma 1 has accumulated in few lower benches, the width cppaars
gss and n’;b‘ appears to be more. Mineral ore is exhausted in thése benches and fnotwal
formation is E')?_‘pOSEd.
?‘:
Su f._gent supfiort is also given to maintain the benches by extending backfilling with suitable wi
from %afety pgint of view. Rectification of benches is done by backfilling for supporting the exiting
insitu ber»chee;g_m stages (2 nos. of photographs enclosed). The backfilling will be continued and furthes

naen

e

15 los

S

Thanking vou,” -
mmsfaithfﬁ[&y S

A\ ? g,‘%{;/,\‘
Manoj VThafﬁr‘ P‘f\' .
3 STy N
Agent PSR T
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KALANE ”\(Jr\' ORE MINE

\f:lhoe Kalane, Taluka-Doda inarg
Disirict- Sindhudurg, Maharashira

Date: 11.01.2020

4
2w Dy, Controller of Mines. 3
<dian Bureau ol Mines. :
it Region

wibject: - Violation Reply of letter No, 4\"[/\1—1/"8DG/FE—%/’GQA dated 06.12.2019

¢ are sending l"m'ewith the reply of violation letter No. MAH/SDG/FE-46/GOA

Hed V0.1 2018 of Kalane [ron Ore Min e (Area-32.25ha) Taluka-Dodamarg,
sstnet-Sindhudurg. \md ate- Maharashira.

L]
mking v
, {
| VA
vmit Kaisulkar
nes M anayer)
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MMFQ#M S AND METAI §

Rt e T

TO,

The Dv. Controller of mines

Indian Bureau of mines

P.O. Fatorda,

Margao- 403602, Goa.

Dear Sir,

Sub: - Violation of MCDR — 2017 rules at Kalane mine.

Ref: - Your letter no. MAH/SDG/Fe-46/Goa, date 06/12/2019

e
3
'

We thankfully acknowledge the receipt of above letter received by us on 14/12/2019, and we
wish to reply the same point wise as under:

Rule no 11 (1): (i) Excavation/development of pit is approved to be carried out by
formation of regular benches of height 6 m & width more than its height. However it is
observed during inspection that benches are merged in irregular manner with height
of benches up to 12m & width of benches less than its height at places & this resulted
in pit failure (collapse of benches) at places.

REPLY:-We have taken development of the top benches around 20 meter towards North
between BP -2 to BP -4 section K - K* to section R - R* & startéd developing benches as
per mining plan. Presently we have maintained the benches in proportion of height & width
with proper pit slope. Collapsed Benches and pit slope failure is due to heavy rainfall in the

season & its rectification is under prooess and it wﬂl get completec very soon. After that we

GaoAe L J,r eol B8 Uqed ©Qeok

will report to your good office. 4 P g oA

(i) Tn year 2019-20, éxcavatioiris apjiroved in the area of 7.5 m safety zone between
BP -2 to BP -4 by extending the top benches north side by 30mi to maintain overall pit
slope between 28 degree to 35 degree. However, it is oﬁserved that top pit benches are
not extended 30m towards north side & tflus, overall pit slope ¢f 28 degree to 35 degree

has not been maintained.

‘REGISTERED OFFICE : 34, ASHUTOSH, NEPEANSEA ROAD, MUNIBAI - 400 036
Telephone - 23636207 / 0045 « Fax : 2364 5046 + E-mail : srivasta@@bom5. vsnl net.in
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REPLY:-We had some issues of boundary with local people: now that issue have been

settled and we have taken clcw:lopmcnl of the area between BP -2 to BP — 4, section K

it K' 1o section R- R" for top bench around 20 meter towards North. top bench &

overall pit slope will be maintain properly with angle 28 10 35 degree.

(iii) In year 2019-20, back filling/Reclamation is approved to be rarried in stages
in such a manner that 1% level bench from 54 mRL to 72 mRL will be formed &
part of 2" level bench from 72 mRL to 95-mRL will be foumed. However it is
observed that back filling carried out from 100mRL to 77 mRL without completing
the 1" level/stag. Hence, manner/sequence of back filling/ Reclamation has not
been followed as approved. i '

W

RF,P]',Y: - Average rainfall in this region during last 10 years is around 3500 mm 1o
< 4000 mum however, during ZO 0 7() Liuc was a heavy ¢ '1| all with about 6200 mm
precipitation due to h(.‘d\’\ Lcllmall water lucl of ‘pit water in¢rease up to 63 mRL. so we

are uninhle © maintain U heneh level from 534 mRL to 72 mRL. instead of that we are

maintained 77 mRL for 1* bench. We kept separate approacli to go to 54 mRL. ones th

water level of pit goes down we start dumping at 54 mRL to 72 mRL beneh. Also we

stopped the dumping from 100 mRL & dumping from77 mlcL with rectilication & also
. ;
maintaining the level m-' 72 mRL. After completion ol this stage we will take the second

stage with maintaining 1he level of 95 mRL.

Rule 26 (2) : A yearly report setting forth the extent of protectivie & rehabilitative
work carried out as envisaged in the approved mine closure plan has heen
submitted to his office for the year 2018-19. However, quantity achieved mentioned
with respeet to back- filling is incorrectly as-in Annual return submitted for year

2018-19, waste generation nientioned as nil,

REPLY: - For the year 2018-19 annual report of PMCL asiper rule 23 (E)2 of MUDR
1988 submitted which is having typing mistake in back fill Guantity which is mention i

annual report. We have submitted revised PMCP report for 2018-19. This report will

match with annual return 2018-19. :
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REPLY:-We had some issues of boundary with local people, now that issue have been

settled and we have taken development of the area between BP 2 to BP — 4. section K -

K' 1o section R- R™ for top bench around 20 meter towangls North, top bench &

ee. 'y
¢

overail pit slope will be maintain properly with angle 28 to 35 deg

(iii) In year 2019-20, back filling/Reclamation is approved te be carried in stages
in such a manner that 1" level bench from 54 mRL to 72 mR L will be formed &
part of 2" level bencl from 72 mRL o 95 mRL will be forméd. However it is
observed that back filling carried out from 100mRL to 77 mRL without completing
the 1" level/stag. Hence, manner/sequence of back filling/ Reclamation has not

heen tollowed as approved.

REPLY: - Average rainfall in this region during last 10 years is around 3500 mm o
4000 mm however, during 2019-20 there was a heavy rainfagl with about 6200 mm

precipitation due to heavy. rainfall water level of pit water incregse up to 63 mRL. so we

™y g

are unable o maintain 1™ bench level from 34 mRL 1o 72 mRL. instead of that we ar

Tt

maintained 77 mRL for 1™ bench. We kept separate approach te go (o 54 mRL. ones the
water level of pit goes down we start dumping at 54 mRL to 72 mRL bench. Also we
stopped the dumping from 100 mRL & dumping from77 mRL swith rectification & also
maintaining the level of 72 mRL. After completion of this stage we will take the second
stage with maintaining the level of 95 mRL.
Rule 26 (2) : A yearly report setting forth the extent of protective & rchabilitative
work carried out as envisaged in the approved mine closure plan has been
submitted to his office for the year 2018-19. However, quantity achieved mentioned
with respect to back- filling is incorrectly as in Annual retura submitted for yvear

] . :
2018-19, waste generation mentioned us nil,
REPLY: - For the year 2018-19 annual report of PMCL as per rule 23 (E)2 of MCDR
1988 submitted which is having typing mistake in back il Quantity which is mention in
annual report. We have submitted revised PMCP report for 2018-19. This report wili

match with annual retwn 2018-19.. .










i3  MINERALS AND METALS
To,

The Dy, Controller of Mines
Indian Bureay of Mines
P.O.Fatorda.

(roa Region

Subject: - Violation of Mcpg Rules, 201

Ref: MAH/SDG/F@Q%/GOA, Dated 26/07/2021

and State - Ma

Thanking you,
- Sincerely,

\_,"\1"-)
!

Amit Kaisukar
(Mines Manager)

R
Mines Manager ™ -

Kalane iron (e Mine

REGISTERED ¢
Telephane - 236365

A3 At A

7 at Kalane Mine

(Area—32.25ha)
harashtra.

PEANSEA ROAD, MUMBAL - 400 036

24 5046 « E-mail srivasta@boms vsn) et i
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MINERALS AND METALS
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igra

lo.

Ihe Dy. Controller of Mines
Indian Bureau of Mines

P.O. Fatorda

Margao - 403602. GOA

Sub: Violation of MCDR-2017 rules at Kalane [ron Ore Mine

Ret: You're Letter No. M/\J*I/SDG/FG-46/G0&, Date 26/07/2021.

Dear Sir.

We thankfully acknowledge the receipt of above letter received by us on 30/07/2021 and
We wish to reply the same point wise as under:

Rule No. 11(1) ki}rDeveIopmem works observed lagging behind than proposed us less
development/waste removal  reported carried out in the year 2020.2 L Waste
disposal/removal reported 1115069 te only against the proposal of 1841301 ic and Ore:
OB/waste ratio reported 1:1.59 only against the proposal of | :2.63 in the year 2020.2 i

Reply: The projected rejection handling in the Month of March 202] was 861401 te buy
actual handling was only 280537 te due to restriction in workings because of stringent
orders by state government for lock down in view of second wave of Covid-19 Pandemic.
Backlog of the said development wil] be covered up once mining operation resumes after
the rainy season and also 1 fter the revoking of suspension order by District Collector.

o

= Rule No. 11(1) (ii) : Back filling / reclamation Is approved to be carried in stages i
northern side of the existing back filling pit(situated in castern part of lease areq) [rom
X-section N-1743510 to N-1743745 in view of safe n systematic mining and scienti(ic
closure of mines. However. it is observed that back filling being carried out in souther
side of the existing back filling pit from the - section N- 1743500 to N- 1743425, Hence
Mmanner/ sequence of back filling / Reclamation has not been followed as approved.

EANSEA ROAD, MUMBA - 400 036

Fax - 2364 5046 - E-nayl srivasta@bornb vsnl nat i

RE GISTERED OFIC
Telephone 23638207 / 004K «
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Reply: Backfilling/Reclamation was carried out in stages in Northern side of existing
backfilling pit (situated in eastern part of leas area) from X-section N-1743510 to N-
1743745 but in the month of May 2021 due to Tauktae cyclone on May 15"& 16" 202
there was heavy rain (11 Inches) the water level in the pit was raised. in fear of rising the
water level further during rainy season we started increasing the height and widih o
embankment in southern side of pit from the X- section N- 1743500 to N- 1743425 1
avoid water flowing towards village side incase if the water leve] increases further.

[n spite of above safety measures, due to continuous rainfall for 10 days in the month of
July 2021, which is almost 97% more compare to last year i.e. 144.24 inch this year and
73.40 inch last year respectively water level got increase and breached the embankment
and water flown into the nearby fields in view of the above said incident District
Collector issued order for suspension of mining operation till further notice.

Rule No. 11(1).(iii): Excavation / development of pit is approved to be carried out by
formation of regular benches of height 6 m and width more than its height. However, it is
observed during inspection that benches in newly formed pit in western part of lease are
are merged in irregular manner with height of benches up to about 10 to 12 m and width
of benches less than its. height at places. Hence, above are observed to be against the
systematic and scientific development of mines.

Reply: Excavation / development of newly formed pit in western part of lease arca at
some of the places bench height was more because of erosion due to heavy rain by
Tauktae cyclone on May 15"&16" 2021 and rain was continued till 25" May 2021. we
could not rectified the eroded benches due to slippery flooring condition of the clay

benches. All the mining operations were suspended due to slippery condition by early

arrival of monsoon. Every year arrival of monsoon was after 10" June but this year due to
Tauktae Cyclone, Monsoon artived carly theseby hampering our tota) Mining Operation

We assure you that once the mining operation is resumes in October 2021 after the rainy
season is over we will rectify this benches and maintain the bench height and width as per
the mining scheme proposal.




MINERALS AND METALS

e

The Dy. Controller of Mines
= Indian Bureau of Mines

P.O.Fatorda,

Goa Region

Subject: - Violation of MCDR Rules, 2017 at Kalane Mine

Kot MAH/SDG/FG—4‘6/GOA, Dated 26/07/2021

“ =530 iy Y

i7[09] 202

5 MAH/SDG/Fe-46/Goa, Dated 08/09/2021— Showcause Notice

Sir,

o

We are sending herewith the Reply of Violation Letter No. MAH/SDG/Te-
46/GOA, Dated 26/07/2021 & MAH/SDG/Fe-46/Goa, Dated 08/09/202 1

Dodamarg; District-Sindhudurg, and State - Maharashtra.

Thanking vou,

Sincerely, o
\
& g x| Sinoncaug | )
% \Maharashirg / &
S

Amit KaisuKar
(Mines Manager)

REGISTERED OFFICE 34 ASHUTOSH. NEPEAMSEA §
Telephone - 23636207 / 0048 « Fay © 2364 5046 » &.rmiaii,

Showcause Notice of Kalane Iron Ore Mine (Area-32.25ha) Taluku-



Reply: Backfilling/Reclamation was carried out in stages in Northern side of existing
backfilling pit (situated in eastern part of leas area) from X-section N-1743510 o N-
1743745 but in the month of May 2021 due to Tauktae cyclone on May 15"&16" 202
there was heavy rain (11 Inches in 24 Hours) the water level in the pit was raised. in fear
of rising the water level further due to rain and also in rainy season we started increasing
the height and width of embankment in southern side of pit from the X- section N-
1743500 to N- 1743425 to avoid water flowing towards village side incase if the water
level increases further.

AL presently no mining operation is being carried out due to rainy season, once the
mining operation resumes after the rainy season mgnner/ sequence of back filling /
Reclamation approved in mining plan will be followed.

Rule No. 11(1) (iii): Excavation / development of pit is approved to be carried ou by
formation of regular benches of height 6 m and width more than its height. However. it is
observed during inspection that benches in newly formed pit in western part of lease areu
are merged in irregular manner with height of benches up to about 10 to 12 m and widh
of benches less than its height at places. Hence, above are observed to be against the
systematic and scientific development of mines.

Reply: Excavation / development of newly formed pit in western part of lease area at
some of the places bench height was more because of crosion due to heavy rain by
Tauktae cyclone on May 15"&16" 2021 and rain was continued till 25" May 2021. we
could not rectified the eroded benches due to slippery flooring condition of the clay
benches.  All the mining operations were stopped due to slippery condition by early
arrival of monsoon. Every year arrival of monsoon was after 10" June but this year due to
lauktae Cyclone, Monsoon arrived carly thereby hampering our total Mining Operation.
We assure }‘/o'u'that once the mining operation is resumes after the rainy season is over we
will rectify this benches and maintain the bench height and width as per the mining
scheme proposal.
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MINERALS AND METALS

o

The Deputy Director of Mine Safety, Cated: 11/07/2017
Directorate of Mine Safety, . . :

DGMS Campus, Agalli :

P.0. Fatorda 403 602

11argao-Goa "
Sub: Inspection of Kalane Iron Ore Mine on 8/5/2017 hy Shri.B.L.Meena, Director of Mine
safety and Shri. K.KK.Dokuparthy, Qy.Director of Mine Safety, Goa Regicn

Ref: Your office letter No: D(G)/RA-135/P1/05-17 dated 5/6/2017.
e

Dear Sir
n receipt of the above referred letter and wish to reply as under:

regulation 60 (2): The conventions shown in Second Schedule were not being used judiciously in

nreparing the plans:

=conventions shown in the Second schedule is now used judiciously and plans are prepared
‘ !

ruingly.

n(og’lihtfons 106 (2): At places shown the s#des in the quarry were not adequately benched sloped or |
wcured so as to prevent danger from fall of sides. No work person / machinery shall be‘deployed at

the toe of such high sides and proper benches of but not more than six meters height, sloping at an

angle not more than 60° from the horizontal and width not less than the height shall be formed from

top downwards.

o places in the mine where ever the width is sli‘ghtJy‘Iesl?, compared to height, the ore is fully mined out
i foot wallis almost exposed. There will be no further mining in those benches.

‘r-‘."if!iHﬂ in stages is already started to support the footwall benches from sliding down and to prevent
langer from fall of sides. Utmost care is being taken and back filling strictly under the supervision of

Wine Manager. No work person/machinery will be deployed at the toe of such high sides. Enrty to the
il area has been fenced to avoid unautharized entry,

ol f
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Lot b i T - . SR (Z%§>
" MINERALS AND METALS

30]0q] 2062 |

From:-

Mr. Manoj Thakur

Agent of Mine

(/o Kalane Iron Ore Mine of
M/s Minerals & Metals

At Post: - Kalane, Tehsil: - Dodamarg
Dist: -Sindhudurg, Maharashtra — 416511

To:-

Shri Kishore Kumar Dokuparthy
'he Deputy Director of Mines Safety
Goa Region.

Sub: Reply to your letter no. RA (SD)-135/D0/07-21/711 dated 15/09/2021

— —
Respected Sir,
With reference to your letter no. RA (SD)- 135/D0/07-2021/711 dated
5. 09.2021. [ am herewith submitting you reply to the said Violation Letter
1thin stipulated period of 15 days.

.= Kindly accept the same.

Thahking }l*ou,

Sincerely,

o - Mr. Manoj Thakur
© . Agent of Mine

Ji f«brbrfl Sif, ME D,M"pf AR e g RS
*Fax 2364 51 fﬁl-‘" = Bepnail  seivaelinmhodr® el et
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From:

Mr. Manoj Thakur

Agent of Mine

C/o Kalane Tron Ore Mine of

M/s Minerals & Metals

At Post: - Kalane, Tehsil: - Dodamarg
Dist: -Sindhudurg, Maharashtra — 416511

Tey :
Deputy Director of Mines Safety, Goa Region

Subject: Reply to your letter no. RA (SD)-135/D0/07-21/713 dated
15/09/2021 |

Respected Sir,

With reference to your letter RA (SD)-135/ DO/707-21/713 dated 15/09/2021
received by me on 21/09/2021, I would wish to reply for the same.

1. The heights in Alluvial soil, Morum, Gravel, Clay or other similar
ground and hard rock were maintained as per Regulation 106(2)(b) of
the MMR 1961 and Conditions No. 1.1 & 1.2 of the permission granted
vide this letter received from your office No. DG/RA-135/ 234-37 dated
29/01/2010. - '

But at some places due to continuous rainfall erosion has been taken
place thereby reducing the bench height and width. . ¥

2. In the year August 2012, we conducted scientific study by National
Institute of Technology, Karnataka Suratkal and their recommendations
were followed while designing pit stability, dump slope stability and haul
roads '

3. We have already approached scientific agency NIRM Bangalore, and
their total amount has been paid against their quotation. Team of NIRM
Bangalore, headed by Chief Scientist Mr. Rajan Babu has also visited
our mine on 22/09/2021 correspondence in the above matter has been
enclosed herewith.

4 Once the scientific study is carried out and based on thetr
recommendation the sides in Pit No. 01, 02, 03.shall be adequately
sloped or secure so as to prevent from fall of sides. Meantime no person
shall be deployed at the hanging wall side benches at Pit No. 01, 02.

0%



535

. Bund between Pit No. 01 and Pit No. 02 will be rebuild by increasing
height and width of the bund and also. by stabilizing it layer by layer
filling and compaction by dozer and wheel loader. Onlv laterite material
will be used for construction of this bund. Breachec¢ portion will be
immediately refilled with laterite material by filling layer by layer and
compacting it also additional stone pitching will be done on southern
side of the bund wall to avoid erosion due to rain. '

Thanking you,
Sincerely,

Mr. Manoj Thakur
(Agent of Mine)
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Report on Study of the Stability of Slopes at Kalane Iron Ore Mine of M/s. Minerals and Metals,
Sindhudurg
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1.0 INTRODUCTION

The importance of safe and properly designed slope is well known in the surface mining

*
R rt o L

industry. The surface mining industry gets benefit in its operation mainly on the use of

steepest possible slopes. However, such slopes should not fail during the life of the mine.

g ). g

Therefore, the mining engineer is faced with the two opposing requirements, i.e., stability
i of the slopes as well as its steepness in designing deep surface mines. Maintaining steeper
slopes can reduce the amount of material to be excavated. This can result in lot of saving
toa mining firm. However, extra steep slopes may result in slope failure leading to loss
: of production, extra stripping costs to remove failed material, reforming of benches,

rerouting of haul roads and production delays. Therefore, proper balance between

economics and safety should be achieved in working of surface mines.
First Modified Mine Plan for Kalane Iron ore and Manganese ore mine was approved
vide letter no. MP/MAN-373(MAH)/GOA/98-99 dated 16/03/2009. (First modification is

made as there was change in method of mining, increase in production levels and change

in period of the mining plan)

Second Modified Mine Plan was approved vide letter no. MP/SIND/GOA/Fe-156-52
dated 13/02/2009. The period of Modified Mining Plan was from 2009/10 to 2013/14
i (Second modification was made as pit design was required to be changed and rectify
‘ certain violations of MCDR 1988). Environmental clearance and consent for operation
were obtained by the management. After getting the approval of First Modified Mining
Plan and Environmental Clearance, lease deed was executed. Work in the mine started
after obtaining consent to operate, vide letter no. BO/RO(P&P)/EIC No. KP-2120-
¢ 09/CC-118 dated 06/04/2009.

Modifications by the management were made in the second Modified Mine Plan due to

following reasons. (1) Revised estimation of reserves based on the exploration carried out
during the period 2010/11 and 2011/12. (2) Increase in the overburden handling and

increased ratio of ore to over burden. Modified Mine Plan, approved earlier, was

e ——————
Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 1
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reproduced as it is. Changes were made by the mine officials in the concerned paragraphs
for the purpose of modification and its subsequent approval.
] The stability of the slope primarily depends on the strength properties of the slope

materials and groundwater condition within the slope. The orientation of the discontinuity

T

3 planes with respect to slope face determines the types of failure possible within that
: slope. Generally planar, wedge and toppling types of failure occur in rock slopes (Fig. 1),

1 while in soil slopes and highly weathered rock slopes, circular failure is possible.

1.1 Plane failure: Plane failure occurs when a discontinuity striking parallel or
f approximately parallel (within 20°) to the slope face and dipping at a lower angle

intersects the slope face making it possible to slide the material above discontinuity.

1 1.2 Wedge failure: Wedge failure occurs along the line of intersection of the two

1 discontinuity planes, dipping inside the extavation.

E 1.3 Toppling failure: Toppling failure occurs where blocks are formed by a closely
spaced and steeply inclined discontinuity system dipping into the excavation face. The
centre of gravity of each block must fall outside its outer lower corner for toppling to
occur, which may then set the block falling freely. ‘Hence toppling can be dangerous in
hi’gh slopes at the locations below which working is going on. Soil slopes that are
approximately homogeneous, usually fail along a surface approaching a circular arc of

finite length.

e ————————— e ——
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Plane Failure Wedge Failure

Multiple Bench Wedge failure Flexural Toppling in Hard Rock Slopes

Fig. 1 Different types of failure of rock slopes

2.0 DETAILS OF THE MINE
2.1 Details of the area

The Kalane Iron Ore Mine is located at Kalane village in Dodamarg Taluka, Sindhudurg
District of Maharashtra state. This mine is approachable in all seasons from Panaji via
Dodamarg to Sawantwadi state Highway. From the main road it is about 300 meters on
Kalane to Ugade village road. The lease area falls in Survey of India part of Toposheet
No. 48-E/13 and lies between coordinates Longitude E73%55°14.90" to 73%55°56.35” and
Latitude N15%45°46” to 15°46°3.58”.

The lease covers an area of 32.25 Ha, comprising of Kalane village Survey Nos. 57(1),

57(2), 57(3) P and 57(4) P which is private land (non-forest area.)
#
Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 3
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Following are the relative locations of various natural infrastructural features:

1. Nearest village/settlement — The lease area is on the north western boundary of
the Kalane village. Adali village is on tile VWestern side while Ugade village is on
the eastern side. The main settlements of these three villages are 1 km, 2 kms and
5 kms away respectively.

2. Taluka place — Kalane village falls in Dodamarg taluka. Taluka place is 12 kms
away from the lease area.

3. District HQ — Kalane lease falls in Sindhudurg district. The district HQ is at Oras.
It is 63 kms away from the lease area.

4. Railway station — Sawantwadi Road of Konkan Railway is the nearest railway
station for the lease area. It is 28 kms away from the lease area.

5. Sea Port — Redi port is the nearest sea port. It is 52 kms away.

6. Airport — Daboli airport is 82 kms away from the lease area. Proposed
International Airport of Mopa, Goa is 12 kms away from the lease area.

7. Nearest wild life sanctuary — Madei wild life sanctuary, of Goa, is about 13 kms
away from the lease area. :

8. River— River Kalane is 0.800 kms away from the lease area on the south direction
and 450 m in south east direction. (Both these spots are beyond the public road
and the settlement.)

2.2 Lithology of the Area
In general, various rock formations in the area consist of Hard Laterite, Ferruginous

laterite, Iron ore, Siliceous ore, Phyllitice clay, Mn clay and Hard Silica/BHQ/Schist.

Overall thickness
Lateritic soil 0-0.40 m
Hard laterite/Enriched laterite 12m
Phyllitic clay 8-10m
Mn clay 0-10 m’

Iron ore e 6-75m

S ————
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Characteristics of the ore available in the mine are given below:

Mineral Hematite

Colour Reddish brown/Black
Form Massive -

Streak Cherry red

Lusture Sub metallic
Tenacity Brittle

hardness 6

2.3 Method of Working

Removal of overburden and extraction of ore is carried out by opencast method
deploying heavy earth moving machinery (HEMM). Depending on the reach of the
excavator buckets, it is proposed in the mining plan to keep 7.0 to 8.0 m high benches
with width not less than 10.0 to 12.0 m. Loading of ore is is done by excavators and
wheel loaders in the ore zone and also in the rejection zone in the development of the pit
along with ripper-dozer operations. Fo;' hauling ore and rejection, 10 tons tippers are

used.

3.0 EXISTING BENCH DESIGN AND ULTIMATE PIT SLOPE ANGLE

The average height of benches is 7.0 m and width is 12.0 m. The slope angle of

individual benches is kept at 53°. The ultimate pit slope angle is maintained at 30°.

4.0 SLOPE STABILITY ANALYSIS
4.1 Collection of Baseline Data

Slope stability studies were taken up at the mines of M/s Minerals and Metals, Kalne Iron
Ore Mine upon their request to the Department of Mining Engineering of National
Institute of Technology Karnataka, Surathkal. Investigation was carried out by the team
from June, 2012 onwards. During this investigation, the team met the mine officials,
visited the mines and identified areas for rock sample coileétion in consultation with the
mine officials. Further, some other baseline data were collected from the mine plan and
survey section taking the help of the gedl&gists and surveyors working in the mine. The

m
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rock samples identified during field visits were sent to the Department of Mining

Engineering, NITK Surathkal for testing.

This study was taken up with the following\otyjectivcs. :
% Assessment of stability of highwall
% To recommend effective step to be taken to improve stability of slopes of
highwall, in order to avoid slope failures for the safety of the men and the
; machinery.

4.2 Laboratory Investigations

Laboratory studies were carried out on the rock samples collected from the field to
] determine the Density, Cohesion, Angle of Internal Friction, Young’s Modulus and
‘ Poisson’s Ratio. All these tests were carried out in the Mining and Civil Engineering

Departments of the Institute. The results of the laboratory investigations for different rock

properties are given in Table 1.

Table 1 - Results of laboratory investigations for rock properties

Strength Parameter
t 3 i ' Angle of
i Sr. Rock sample Density | Cohesion | internal | Young’s | Poisson’s
E 3 No. (gm/em’) | (Kpa) friction | modulus | Ratio ()
- (deg) | (Mpa)
: I Laterite 2.17 44 32 97.90 030
2 Phyllitic Clay 1.83 46 30 6.90 0.24
3 Iron Ore 2.70 42 a1 90.14 0.18

4.3 Analysis of Slopes

There are several methods and techniques for the stability analysis of slopes. However,
all these methods have their own limitations and short comings. The stability analysis and
i o determination of Factor of Safety (FOS) in the present investigation was carried out using

m
Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 6
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Limit Equilibrium Method. For this purpose, GALENA software available in the
Department of Mining Engineering was used. To analyze the “Stress Distribution” within

the rock mass, Finite Element Modeling was carried out using ANSYS software.

4.3.1 Limit Equilibrium Method
For the stability of a block in an inclined plane, the condition at which the force tend to
induce sliding in the block is exactly balanced by those resisting sliding is called
“Condition of Limiting Equilibrium”. In order to compare the stability of the slopes under
the conditions other than those of “Limiting Equilibrium”, some form of index is
required. The most commonly used index is the Factor of Safety (FOS). This can be
defined as the ratio of the total force available to resist sliding to the total force tending to
induce sliding. When the slope is on the point of failure, a condition of limiting
equilibrium exists in which the resisting ‘and disturbing forces are equal. When the slope
is stable, the resisting forces are greater than the disturbing forces and the value of Factor
of Safety is greater than unity.
Using GALENA slope stability software the analysis was carried out for the Section -BB’
and Section -DD’

Following input parameters were used in the model: -

o Height of bench

o Width of bench

o Depth of tension crack (if present)

o Failure plane angle

o Faceangle

o Angle of internal friction

o Cohesion of the rock mass

o Density of rock

o Depth of mining

o Width of the pit

o Depth of water table

W

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 7
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The results of the laboratory studies given in Table 1 were used in the analysis. The
bench design parameters from top to bottom for the Section -BB’ and Section -DD’ of the
pit for the present and planned pit conﬁgurations are given in Table 2 and Table 3

respectively.

A)  Analysis for Section - BB’
(i) Existing Pit Configuration

The result of slope stability analysis of Section-BB’ for the existing pit configuration is
shown in Fig. 2.1. As per the mine plan, the slope starts at 58.5 m RL and ends at 155 m
RL. The ultimate pit slope indicated in the mine plan is 33°. Analysis using GALENA
software shows that the tension crack angle (i.e., final angle of inter-slices force) with
horizontal is 15.8°. As can be seen in the Fig. 2.1, the x-axis ranges from 0 - 400 m where
as y-axis ranges from -50 to 200 m. In this figure, each material is shown by different
color strips on the window of the software. Analysis‘of this section shows that the
average bench height varies from 1.5 m to 10 m. The tension crack starts at 50 m on X-
axis and ends at 400 m horizontally on the same axis. In this section, the approximate
minimum bench slope angle is 6° and maximum is 72° (Table 2). The analysis indicates a
FOS 0f 2.53 which is above the safe limit of 1.3.

(ii) Planned Pit Configuration
The result of slope stability analysis of Section-BB’ for the planned pit configuration is

-

shown in Fig. 2.2. In this section, the minimum bench height is 3.0 m and maximum is
8.5 m (Table 2). As per the mine plan, the slope starts at 50 m RL and ends at 155 m RL.
The ultimate pit slope indicated in the mine plan is 32°. For Section-BB’ shown in Fig.
2.2, the x-axis ranges from 0 - 500 m where as y-axis ranges from -100 to 250 m. The
tension crack starts at 50 m on x-axis and ends at 500 m horizontally on the same axis. In
this section, the approximate minimum slope angle is 58° and maximum is 74° (Table 2).
Analysis using GALENA software shows that the tension crack angle with horizontal is
13.1°. The analysis indicates a FOS of 2.98 which is above the safe limit.

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 8




544 :
)

Report on Study of the Stability of Slopes at Kalane Iron Ore Mine of M/s. Minerals and Metals,
: Sindhudurg

B)  Analysis for Section - DD’

(i)  Existing Pit Configuration
The result of slope stability analysis of Section-DD’ for the existing pit configuration is

shown in Fig. 2.3. In this section, the minimum bcnch'height is 5 m and maximum is 9.5
m (Table 3). As per the mine plan, the slope starts at 72 m RL and ends at 166 m RL. The
ultimate pit sfope indicated in the mine plan is 28°. For Section-DD’ shown in Fig. 2.3,
the x-axis ranges from 0 — 300 m where as y-axis ranges from -20 to 160 m. The tension
crack starts at 50 m on x-axis and ends at 300 m horizontally on the same axis. In this
E ,- section, the approximate minimum bench slope angle is 32° and maximum is 69° (Table
2 3). Analysis using GALENA software shows that the tension crack angle (i.e., final angle
of inter-slices force) with horizontal is 23.6°. The analysis indicates a FOS of 2.36 which

is considered as safe.

ii) Planned Pit Configuration

The result of slope stability analysis of Section-DD’ for the planned pit configuration is

shown in Fig. 2.4. In this section, the approximate minimum slope angle is 50° and
maximum is 77° (Table 3). The analysis indicates a FOS of 1.87 which is above the safe
_limit. As per the mine plan, the slope starts at 50 m RL and ends at 155 m RL. The
ultimate pit slope indicated in the mine plan is 28°. The x-axis ranges from 0 - 300 m

where as y-axis ranges from -20 to 160 m. In this Section, the minimum bench height is 5

m and maximum is 7.5 m (Table 3). The tension crack starts at 50 m on x-axis and ends
at 300 m horizontally on the same axis. Analysis using GALENA software shows that the

tension crack angle with horizontal is 26.6°.

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 9
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Table 2 — Bench design parameter from top to bottom for Section — BB’ for existing
and planned pit configurations

Name of the | Sections under Height Width Slope angle
mine investigation (m) . (m) (&)
1.5+8.5 4.0 6+40
10 6.0 67
& 6.5 56
8.0 6.0 65
7.0 7.0 62
- g 7.5 7.0 62
fectin- B 85 8.5 66
Existing 8.0 70 72
6.0 9.5 67
i3 2.0 8.0 48
5.0 6.5 51
E 8.0 10 67
| B - 88 8.0 58
E Kalane Iron 4.0 £ 34
‘ Ore Mine 7.0 1.0 64
; 6.0 - 7.0 58
1 6.5 5.5 68
I 8.0 6.5 58
8.0 . 6.0 65
E 7.0 7.0 67
Section-BB’ 75 7.0 64
Planned 8.5 9.0 66
p- 8.0 6.5 72
| 3 6.0 7.0 66
4.5 7.0 70
B 55 12.5 72
6.0 7.0 69
85 7.0 74
4.0 10 69
4.0 11 67
3.0 - 65

m
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Table 3 = Bench design parameter from top to bottom for Section — DD’ for existing

and planned pit configurations

Sindhudurg

Name of the | Sections under Height Width Slope angle
mine investigation (m) . (m) ©
00 8.5 60
9.0 75 56
8.0 6,5 51
9.5 9.5 54
7.0 7.0 44
6.0 18.0 42
6.0 11.5 48
8.0 9.5 64
8.0 9.0 32
Section-DD’ 9.0 95 62
Existing 9.0 8.0 59
5.0 - 69
5.0 10 50
5.0 8.0 50
Ké"é"&f;‘;“ 55 9.5 52
6.0 10 53
6.0 8.0 55
5.5 8.0 58
Section-DD’ 6.0 8.5 58
Planned 6.0 8.5 68
3 6.0 8.5 68
7.0 15.5 67
7.0 9.0 70
6.5 7.0 71
7.0 8.0 70
7.5 8.0 71
7.0 8.0 71
6.5 8.5 71
5.3 - i

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal
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Table 4 - Summary of ultimate pit slope angle and factor of safety for different
sections under consideration

Sr. Sections Present / Planned Factor of Ultimate
No. Pit Configura Safety Pit
- Tion Slope
) Existing 2:53 337
1 tion-BB’
e 2)|  Planned 2.98 32°
1) Existing 2.36 28°
7 tion-DD’ -
e 2) | Planned 1.87 28°

4.3.2 Analysis of pit stability by- Finite Element Method - “ANSYS”

Finite Element Modeling (FEM) was carried out to know the stress distribution within the
slopes. For this purpose ANSYS package available in the CAD Lab of the Department of
Mechanical Engineering of the institute was used. The whole block was modeled
considering 2-D 6-Node Triangular Structural Solid (Plane 2) nodes for static plain strain
conditions. The block will automatically take care of global inertia. Degree of freedom at
each node is uy and uy. The element has quadratic displacement behavior, and it is well

suited to model irregular mesh. Table 3 gives the input parameters for the FEM analysis.

Fig 3.1(a) and Fig. 3.1(b) shows the vertical displacement and stress distribution analysis
along Section-BB’ for the existing pit conftguration. The maximum displacement of
709 mm is associated with upper laterite bed in 1* and 2™ slope from top. The benches
are also very stable with sufficient width as shown in Fig. 3.1(a). 'Displacement of rock
mass is maximum in top two benches only and remaining benches have negligible
displacement. There is no further displacement in bottom three benches.

The details of the stress acting are given in Table 5 and stress profile is shown in Figure
3.1(b) along Section-BB’ for existing pit configuration. The widths of the benches are
much higher compared to its height and the slope angles of individual benches are

properly maintained. Hence there is a uniform stress distribution within the rock mass.

%
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Fig. 3.1(a) — Vertical displacement analysis of slope along Section-BB’ for existing
pit configuration

Fig. 3.1(b) - Stress distribution analysis of slope along Section-BB’ for existing pit
configuration

w
Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 15
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Table 5 - Details of stress along Section-BB’ existing pit configuration

] Minimum stress (Pa) Maximum stress (Pa)
Magnitude of stress 8.156 x 10° 3.658

E Area of influence | Along the slope region | At the bedded laterite
3 deposit

Fig. 3.2(a) and Fig. 3.2(b) show the vertical displacement and stress distribution along

Section-BB’ for the planned pit configuration. The maximum displacement is associated

with upper laterite bed and partially with adjacent clay deposit. It is very clear from the
figure that the amount of displacement is decreasing rapidly with depth and becomes
negligible at bottom most central region. The maximum displacement associated with s
and 2™ slope from the top is 1134 mm. There is no sign of any displacement in bottom

most four benches.

The details of the stress acting are giv;:n in Table 6 and stress profile is shown in Figure
3.2(b) along Section-BB’ for planned pit configuration. The stress along the slope is
. much lesser than the shear strength of encountered materials. Therefore, the slopes are
b - quite stable. The maximum stress generated is along the bedded deposit which of course

doesn’t affect the stability. The stress concentration is also minimum near the faces,

- which favours the stability of slopes [as shown in Fig. 3.2(b)].

Table 6 - Details of stress along Section-BB’ for planned pit configuration

Minimum stress (Pa) Maximum stress (Pa)
Magnitude of stress 0.149x 107 5.999
Area of influence | Along the slope region | At the bedded laterite
deposit

e
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Fig. 3.2(a) — Vertical displacement analysis of slope along Section-BB’ for planned
pit configuration

Fig. 3.2(b) - Stress distribution analysis of slope along Section-BB’ for planned pit

configuration
e - e —
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Fig. 3.3(a) and Fig. 3.3(b) shows the vertical displacement and stress distribiiﬁ .
Section-DD’ for the existing pit configuration. The maximum displacement is associal

with the top two benches from top which is.537. mm Fig. 3.3(a) shows that the degree di' 3
displacement is gradually decreasing with depth and becomes negligible at bottom most :
. region. Due to well developed benches with sufficient widths, the slope is very stable

t 8 without any sign of lateral movements.

The details of the stress acting are given in Table 7 and stress profile is shown in Figure
3.3(b) along Section-DD’ for existing pit configuration. Due to well design slopes
(having proper bench width and height) the stress distribution along the slopes is very
low. It is only of the order of 7.023 x 10" Pa to 2.9316 Pa which is much lesser than the
shear strength of encountered materials. Therefore, the pit is quite stable.

Table 7 - Details of stress alorig Section-DD’ for existing pit configuration

£ Minimum stress (Pa) Maximum stress (Pa)
E Magnitude of stress 7.023 x 10° 29316

g Arca of influence | Along the slope region | At the bedded laterite
] - deposit

M
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Fig. 3.3(a) - Vertical displacement analysis of slope along Section-DD’ for existing
pit configuration

T |

1
File: t n DI yash

Fig. 3.3(b) - Stress distribution analysis of slope along Section-DD’ for existing pit
configuration

e
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Fig. 3.4(a) and Fig. 3.4(b) shows the vertical disp-lacement and stress disuibutiod-7élmg ; £
Section-DD’ for the planned pit configuration. The maximum displacement is associated '
with the topmost four benches from top which is 866 mm. Fig. 3.4(a) shows that the
degree of displacement is gradually decreasing with depth and becomes negligible at
bottom most region. There is no significant displacement in bottom most 2 benches. Due
to well developed benches with sufficient widths, the slope is very stable without any
sign of lateral movements. :

There is no sign of any stress along the faces. The slopes are quite stable as stress along
the slope is much lesser than the rock (Laterite and Manganiferous clay) shear strength.
The details of the stress acting are given in Table 8 and stress profile is shown in Figure

3.4(b) along Section-DD’ for planned pit configuration.

Table 8 - Details of stress along Section-DD” for planned pit configuration

Minimum stress (Pa) Maximum stress (Pa)

Magnitude of stress 7.331 x 107 4.014

Area of influence | Along the slope region | At the bedded laterite
- deposit

EE———— e e
Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 20




/59
Report on Study of the Stability of Slopes at Kalane Iron Ore Mine of M/s. Minerals and Metals,
‘ Sindhudurg

Fig. 3.4(a) - Vertical displacement analysis of slope along Section-DD’ for planned
pit configuration

Fig. 3.4(b) - Stress distribution analysis of slope along Section-DD’ for planned pit

configuration

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 21
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Report on Study of the Stability of Slopes at Kalane Iron Ore Mine of M/s. Minerals and Metals,
Sindhudurg

5.0 CONCLUSIONS

The slope stability study has been carried out along the Section-BB’ and Section-DD’
side of the pit for existing and planned pit configuration. The following conclusions are
drawn based on the investigations:

a. Analysis along Section-BB” for existing and planned pit configuration gives a
FOS value of 2.53 and*2.98 respectively, which is on safer side. The ultimate pit
slope angle for this side is 33° for existing and 32° for planned pit configuration.
All the benches are well developed with sufficient widths compared to their
height.

b. Similarly, analysis along Section-DD’ for existing and planned pit configuration
gives a FOS value of 2.36 and 1.87 respectively. The ultimate pit slope angle
towards this side is 28° for existing and 28° for planned pit configurations. The
benches along this section are well developed with sufficient widths compared to
their height.

c. The analysis of pit stability by FEM shows that the slopes are quite stable as
stresses along the slopes are much lesser than the rock shear strengths.

As a whole, it is concluded that, the benches are stable with existing a;ld planned bench
design paramel;rs and present condition of drainage system in the area. However, it is
recommended to maintain and monitor proper drainage system in the mine during the

monsoon.

Department of Mining Engineering, National Institute of Technology Karnataka, Surathkal 22
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Disclaimer

Being a Government of India research Institute, NIRM will not accept any kind
of penalty or liquidity conditions towards the projects executed by it. The projects
undertaken by it are either for scientific research or advisory in nature, and NIRM
cannot enter into any contractual obligations. Performance Guarantee / Bank
Guarantee / Warranty and other similar conditions are not applicable to NIRM
works.

NIRM studies are based on investigations within a limited area of interest, on
samples collected from a few sites, and on the information provided by the project
authorities. It is not possible for NIRM to carry out exhaustive investigations in
the given time period. Within these limitations, a number of assumptions may
have to be made during the analysis. By the very nature of the ground conditions,
there may be hidden slips and geological surprises within the rock mass which
could not be anticipated or presumed. NIRM is not responsible for the
authenticity of the input data provided to it by other organizations. Further, the
day-to-day activities at the project site will neither be under NIRM control nor it
1s feasible.

In view of the above, NIRM will in no way be responsible for proper
implementation of its recommendations. The authors of NIRM reports, and
NIRM in general, assume no responsibility for any untoward incident which
might occur in the course of implementation of the recommendations of the
reports, nor any liability with respect to any financial claims, damages or losses
that may arise from the use of the results of the studies carried out by NIRM.

NIRM reports are only for a guidance to the project management, and the
management has to decide on all other safety and operational aspects during the
actual execution.

Restriction

NIRM reports of investigations are classified as confidential, and are meant only
for the internal use of the project authorities to whom they are submitted. The
reports, in full or part, can neither be quoted nor published anywhere by anybody
other than the investigators. They should not be communicated / circulated to
agencies other than the concerned government departments. However, as the
studies are based on the investigations carried out by NIRM, NIRM reserves the
right to publish the results of the research for the larger benefit of scientific
community and the industry.
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SUMMARY

M/s. Minerals and Metals is operating fully mechanized, non-captive, opencast mine, Kalane
Iron Ore Mine at Kalane village, Dodamarg Taluka, Sindhudurg district, Maharashtra state.
The total lease area is 32.25 Ha. The mine authorities have requested NIRM to carry out
scientific study on design of pit benches and stability assessment of the pit of Kalane Iron Ore

Mine.

A detailed geotechnical study was conducted to design the slopes and assess the stability of
the pit. Rock samples were collected from the proposed quarries representing the study area

to determine the various physico-mechanical.

Based on the field visit, laboratory testing, analysis etc.. the following conclusions &
recommendations are made.

The summary of the analysis results of the mine is as follows:

Sl Existing Minimum Maximum
No Section FoS FoS

1 L-L’ 1.365 1.394

2 M-M’ 1.283 1.447

3 N-N’ 1.377 1.474

4 0-0° 1.325 1.429

5 P-P’ 2.169 2.299

The failed benches have to be levelled properly

The analysis for the modified benches indicated that the bench angle shall be 27°, the
maximum height shall be 6m and width of 8m.

e The modified slopes and the factor of safety values of individual benches at analysed
sections were between 1.283 to 2.299 and the benches indicate long term stability.

e The mine boundary to be extended up to 73m from the existing mine boundary.

e The ultimate pit limit is estimated to be 90m.

e To ensure the safety and to understand the slope movements monitoring shall be carried
out.

e The benches need to be properly sloped and no undercutting is permitted to prevent

danger from fall of sides.

Geomechanics & Ground Control Depan‘menf . v|P .a ge
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e  Whenever any geological weakness like faults, folds and weathered/loose material etc

are encountered during extraction process the same shall be treated before proceeding
with further operation.

e These recommendations are valid with well-developed drainage system and
controlled blasting. Ifany observance is made for the occurrence of adverse hydrological
condition or the remedial measures are not effective then this slope angle has to be
corrected accordingly. The slope monitoring should be done for active/ ultimate mine
slope to detect any instability well in advance.

¢ To reduce the ground water pressure, surface drains should be made, and all visible or
identified tension cracks should be filled up to restrict the rain water from entering into
the slopes.

* The intact strata have to be regularly monitored for movement along the joints if any,
using scientific instruments.

e Training of mine personnel is an immediate requirement so as to enhance the
knowledge on safety related to technical aspects such as slope stability, monitoring,

environment impacts etc.

**%*End of Summary****

Geomechanics & Ground Control Department vi|P a ge
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1.0 INTRODUCTION

M/s. Minerals and Metals is operating a fully mechanized, non-captive, opencast mine,
Kalane Iron Ore Mine at Kalane village, Dodamarg Taluka, Sindhudurg district, Maharashtra
state. The total lease area is 32.25 Ha. The mine authorities have requested NIRM to carry
out scientific study on design of pit benches and stability assessment of the pit of Kalane Iron

Ore Mine. The brief summary of the mine is given table 1.

Field investigations were made by NIRM Scientists at the above mine and soil/rock/ore
samples were collected from different locations. Laboratory tests were carried out at NIRM to
determine the physico-mechanical properties of samples from the mine. Analysis was carried
out using finite element software to estimate the stability of the slopes. Accordingly, analysis
were done to determine the optimum bench parameters and ultimate pit slope angle. This
final report presents the results of slope stability analysis for the optimum bench parameters

and ultimate pit slope stability.

Table 1: Details of the mine

Item Details
) Kalane Iron Ore Mine of M/s. Minerals
Name of the project
and Metals
Project Location Dodamarg Taluka, Sindhudurg District,

Mabharashtra state

Nature of Project Iron Ore Mine
Extent of the Lease Area (Ha.) 32.25 Ha.

Land Type Non forest land
Length 224 m

No. of benches 08

Type / Nature of Area Clay & Iron Ore

o Excavator, Dozer, Wheel loader & 25
achinery
Ton Dumpers
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2.0 OBJECTIVE

To conduct a scientific study to design pit benches and assess the stability of pit benches of

Kalane Iron Ore Mine, Sindhudurg.

To achieve the objectives, the following work elements were identified:
e Preliminary field visit to the mine to study the existing layout and to collect the
required geotechnical data.
e Collection of lithological samples which form the benches in the pit.
e Laboratory testing of samples for determining various physico-mechanical properties.
e Analysis of stability of the slopes using SLIDE software.

e Analysis of the results and preparation of report.

3.0 GEO MINING DETAILS
Topography:

The lease area is having an undulating terrain trending WNW-ESE to E-W ridge with slopes
towards the southern side. The maximum elevation in the lease area is 166.27 MSL and the
lowest elevation in the lease area is 36.35 MSL. There is no natural drainage passing in the
lease area. Dense vegetation exists towards north eastern portion of the lease. There are no

settlements in the area. Dodamarg — Banda road runs adjacent to the lease on western side.
Drainage Pattern:

The surface drainage pattern is sub-dendritic in nature. The nallahs outside the lease area are
seasonal in nature and remain dry in summer. All the seasonal nallahs flow into Kalane

River, flowing from East to West in the southern side of buffer zone.
Climate:

Kalane village has hot climate as it lies within the tropics. There is no much change in
climate through the year. Daily temperature range is not very high. June-September is the
monsoon season. Being in the tropical zone and near the Arabian Sea, the area has a hot and
humid climate for most of the year. The month of May is the hottest, seeing day temperatures
of over 35°C (95°F) coupled with high humidity. The monsoon rains arrive by early June and

provide a much-needed respite from the heat. Most of regions annual rainfall is received

Geomechanics & Ground Control Department ~ GC2106 2 |Page
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through the monsoons which last till late September. It has a short winter season between
mid-December and February. These months are marked by nights of around 21°C (70 °F) and
days of around 28°C (82 °F) with moderate amounts of humidity.

Vegetation:

The area falls mostly moist deciduous and scrub forest with some pockets of semi-evergreen

forests. Most of the area is undulating and having vegetation along the undulating terrain.
Rainfall Data:

Though, the rain predominately occurs between June and September, due to South-West
Monsoon, rain also occur in the months of October to December due South-East Monsoon.
The area receives an annual rainfall of 3500 to 4000mm much of it being precipitated
between June and September. The maximum precipitation of over 95% of total annual

rainfall occurs in five months between June to September.

The hard rock terrain of Archaean to Late proterozoic comprises of predominantly Granite,
Gneiss, Charnockite, Khondalite group of rocks and their magmatic derivates, supracrustal
sequences intruded by ultramafic complexes, basic dykes, granites. The northern part of
Tamilnadu, north of Noyil - Cauvery River is characterized by the occurrences of a number
of Dolerite dykes in contrast to the areas south of Noyil - Cauvery River where the dykes are
absent. The dolerite dykes in general trending are in WNW- ESE and NNE - SSE directions
and rarely in N-S and NNW - SSE directions.

3.1 REGIONAL GEOLOGY

Dodamarg Taluka comprises the rocks of Dharwarian metasediments of Archean age and
includes Hornblende gneiss Granulite, Phyllite, Biotite/mica schist, Talc tremolite schist, Talc
chlorite schist, Quartzite, Mangniferrous Quartzite, Banded Ferruginous Quartzite with iron
ore, Manganese ore, Manganiferrous clay etc. These rocks are mostly concealed under thick
laterite capping and have been intruded by basic rocks. The out crops of Dharwarian
metasediments are mostly seen along nalla sections and road cuttings. Banded Haematite
Quartzite is a typical rock unit of middle Dharwarian system. The rocks in this area are seen

conformable with banded ferruginous quartzites.

Geomechanics & Ground Control Departnﬁenf ' GC2106 4 T3 [Pa g e
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The stratigraphic sequence is given below.

Soil/Laterite Recent to Sub-Recent Post
Acidic & Basic intrusive Post Dharwars

BFQ associated with Iron ore Middle Dharwars
Manganiferous Quartzite Middle Dharwars

Chlorite Schist/ Garnetiforous Mica Schist rMiddle Dharwars
Hornblende Gneiss Middle Dharwars

The general strike of formations of Dharwarian metacyclines is NNE-SSW with dips varying.
from 40 to 60 towards Southeast. However, at places, hornblende gneiss/schist strikes E-W
with 58 dip towards South. In above sequence of rocks, the Banded Ferruginous Quartzite
occur as elongated mounds striking in NE-SW to East-West direction. The surface plan of the

mine with study sections is given in figure 1.

Geomechanics & Ground Control Department GC 2106 ' i 4| Pa g.e'
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Figure 1: Surface plan of the mine with study sections
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4.0 ROCK TESTING

4.1 PHYSICO-MECHANICAL PROPERTIES

Samples representing various lithologies from the mine site were collected for testing at the

NIRM laboratory. The determined test values of the samples are given in table 2.

Table 2: determined values specific gravity, cohesion and friction angle

Material Dlgg/slintgr, Colhce;;on, Frigie(;‘ :ellgle,
Laterite Soil Cover 2017 39.1 10.68
Laterite Rock 2257 383 40.87
Phyllitic Clay 2330 40.8 29.25
Manganese Clay 2410 47.8 34.99
Manganese with laterite 2292 33.6 42.87
Ore 3224 30.4 29.68

42 DIRECT SHEAR TEST

The oldest form of shear test upon soil is the direct shear test, first used by Coulomb (1776).

The soil is held in a box that is split across its middle; the bottom portion of the box is usually

fixed against lateral movement (Figure 2). A confining normal force, N, is applied, and then a

tangential shear force, T, is applied so as to cause relative displacement between the two parts

of the box. The magnitude of the shear force is recorded as a function of the shear

displacement, and usually, the change in thickness of the soil sample is also recorded.

Predetermined
failure (shear) plane

Side of bottom box
fixed against lateral
movement

lemal Force, N

Tangential
Shear Force, T

Figure 2. Schematic of Direct shear testing in the laboratory
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Direct shear tests were conducted in the laboratory to determine the shear strength properties
of the samples. The samples were subjected to shearing under vertical/normal stress of
0.2kg/em?, 0.5kg/cm?, 0.75kg/cm? and lkg/cm? and the maximum loads at shear were
recorded. The results of the tests were used for calculation of cohesion (C) and angle of

friction (@). The results of the tests are presented in table 2.

The shear strength of soils is extremely important to design of slopes of all kinds. The
concept of shear strength is comprised of two components, friction (¢) and cohesion (c).
The strength due to friction between soil particles is dependent on the stress state of the soil
(e.g., overburden pressure) and the angle of internal friction (@) between the particles. The
frictional resistance of soil is equal to the normal stress, on, times the tangent of friction

angle, . i.e T=on tan @.
5.0 SLOPE STABILITY

Slope stability of a pit is important for three important reasons. Firstly, those excavating and
recovering raw materials needs to be safe, secondly slopes need to be suitable for their
intended future use and thirdly slopes need to be fit into the local landscape. All pit slopes
have to be excavated safely. It is a necessary part of any major pit that the proposed slopes at
each stage of excavation, or restoration has to be properly designed. Failure to do so can lead
to a variety of ground movements, some of which may be large and extend beyond the pit

boundary. Ground movements of any kind can jeopardize the safety of people nearby.
The factors that affect the stability of slopes may be summarized as follows:

i. Geological structures such as bedding planes, joints and faults (naturally occurring
cracks).

ii. The physico-mechanical properties of the rocks and soils.
iii. Ground water conditions, because water pressure behind a slope will create instability.

iv. Operational controls such as the height of faces, width of benches, whether the pit faces

are angled or vertical and the excavation methods used.

These factors will determine whether ground movements are likely to occur, and their size (in
three dimensions). To assess the stability-of a slope it is necessary to consider how any
ground movement might occur. For example, is there the risk of a bench sliding down an

angled bedding plane, or toppling forward as a result of joint cracks? The presence of water
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in a bank of soil may cause a landslip. Once ground conditions are understood, it is usually
possible to design slopes using appropriate benches, slope angles, or drainage, to avoid large
scale movements. Monitoring should still be carried out on any artificial slope and rock fall

may remain a hazard requiring long-term management (rock fall protection measures).
6.0 SLOPE ANALYSIS

The existing bench parameters in practice at the mine are given in table 3 and a typical
section in the study area is shown in figure 3. To safely exploit the remaining resources of the
mine, it is proposed to scientifically study and design safe and stable slopes for the benches
and also for the overall pit slope. Accordingly, a few typical sections were selected initially to
design slopes and study their stability. The selected sections are namely LL’, MM’, NN’,
00’ and PP’.

Figure 3: A view of the existing benches

The risk of failure increases when the rock mass is dominated by discontinuities such as
faults, joints and bedding planes. The situation of failure arises from unfavourable orientation
and inclination of the intersecting discontinuities. In certain cases, the slopes are stable at

steep angles and at heights of several meters.
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6.1 ANALYSIS OF EXISTING BENCH PARAMETERS

Slope stability analysis has been carried out using limit equilibrium analysis by means of
Slide 10.0 software. Limit equilibrium methods of slope stability analysis investigate the
equilibrium of a soil mass tending to move down slope under the influence of gravity. Two-
dimensional (2-D) sections are analyzed and plané strain conditions are assumed. These
methods assume that the shear strength of the materials along the potential failure surface are
governed by linear (Mohr-Coulomb) or nonlinear relationships between shear strength and
the normal stress on the failure surface. Circular slip surface is assumed for the analysis. The
main advantage for circular slip surface is that the direction of the normal force acting on the

slip surface is directed towards the centre of the circle.

The factor of safety (FoS) is defined as the ratio of the available shear resistance (the
capacity) to that required for equilibrium (the demand). Limit equilibrium analysis assume
that the factor of safety is the same along the entire slip surface. A value of factor of safety
less than 1.0 indicates that the slope will be unstable. For the long-term stability of the slope

the factor of safety is been considered as 1.2.

Slide, a limit equilibrium program for two-dimensional slope stability analysis developed by
Rocscience is used. Slide incorporates limit-equilibrium approach based on the method of
slices. In this method, the soil mass above the assumed slip surface is divided into vertical
slices for purposes of analysis. Bishop’s simplified method has been used for analysis of the

slopes.

The analysis is carried out for the existing slope parameters of the mine benches and the
corrected slope parameters is also been analyzed later in this report. The factor of safety for
the existing sections is shown in figures 4 to 8. The factor of safety for these sections has

been tabulated in table 3.

Geomechanics & Ground Control Department  GC 2106 ~ 9|Page



575

T~ Uon9ag Jo sanjeA §o,] i 2InJ1,]

Slope Stability Report of Kalane Iron Ore Mine

005}

+000"9
005°S
000°s

Qis{NoI- oK Ao asaurduey

QuoINoIYoN Az ansdyd

JEAG) [0 AT

QUOINOD- IO

Foaoey Aasies

10|Page

GC 2106

Geomechanics & Ground Control Department




576

/79

Slope Stability Report of Kalane [ron Ore Mine

ue

JAFIA UO1193S JO SanjRA S04 :6 2inS1]

95|  POE | quonoD-Mow|  bEE 210
B6PE|  BLy | QWOINOTyOW T Aepy ssauefiuey
890T|  T'SE | Quoned-uow | £T9Z A0 119 S1IAET

-8

"GO 2106

Geomechanics & Ground Control "bepartmént

11|Page



o977

N-N U0102g Jo san[eA §o, :9 aIngr |

o " ar R : 0L

Slope Stability Report of Kalane Iron Ore Mine

BEYE| By | Qwojnod-jon ™ Aepy asaueBueiy

oanTz |

STEE|  BOP | woineo-iyon {314 . Aezonidyd
] 005°1
quomoy-tuow | L1 [ | 002 woswmeien i 000’1
oog e

00070 L
agiowg Lzagep

12|Page

GC 2106

‘Geomechanics & Ground Control Departmeht



578

/5

Slope Stability Report of Kalane Iron Ore Mine

O

(O uonoag jo sanjea §o i/ 931

Wy 38 o o 2 o o B g o B ke 0
F&
/
r8
ra
&
+000°3
o5 s
89°6Z| VOE | QuIOROD-oM yZE ' a0
szez|  wov | quionon-yow (374 E Ay aniiihug 005" T
0" T
qUIoIPOT- KoK E 3 o4

13407 105 333

0os 0 f

o000 Wo
ao%9va A3eFeE

GC 2106

‘Geomechanics & Ground Control Depaftmént



Slope Stability Report of Kalane Iron Ore Mine

579

=

.d-d uoI103g Jo sanjea o, :§ angi

0z o

By

=

QUIDIAOD-IOW

GUIDINOD-IYoN

GUORD-IYON

L34

Aepyaaniyg

T8E

QUIDINOD- YO

JA%:/4

13407 |j0g 3ysane

+000°3
005°¢
000°S
005" ¥
000" b
008°¢
111l o
005°7
0007
00671
000°T
00570
000" 0

22300y A3ezes |

oz

o8k

14| Page

GC 2106

Geomechanics & Ground Control Department



580

.00 Uon23g JO san[eA S0 i/ aindig

Slope Stability Report of Kalane Iron Ore Mine

+000°9
005"
oeo’s
oS e
Ll
208°€
000°E
008°T

#96T e OO PTE g

000°2
00E'T
L1100 4
00570

0000
103003 Aawges

STel wov QLIDINOT-AUDIN 54 Ay kg

OjE|E

0T T6E QUOINOD-IYOIN e

GC 2106

Geomechanics & Ground Control Dépérrment



581

Slope Stability Report of Kalane Iron Ore Mine

Table 3: Summary of the FoS values of existing sections

Sl Existing Minimum Maximum
No Section FoS FoS

1 L-L’ 0.963 1171

2 M-M’ 0.867 L2

3 N-N’ 0.871 1.061

4 0-0° 0.896 1.146

5 P-P’ 1.075 1.392

The existing slopes and the factor of safety values of individual benches at analyzed
sections were between 0.867 to 1.392 and indicated superficial sliding of the benches and
sliding of whole bench at certain locations. The ultimate pit angle is being maintained

between 31 to 37° with varying bench height and bench width.

6.2 ANALYSIS OF MODIFIED BENCH PARAMETERS

Slope stability analysis of the modified bench parameters with bench height of 6m, bench
width of 8m, individual bench angle of 54" and overall angle of 27° has been carried out
using limit equilibrium analysis by means of Slide 10.0 software. The factor of safety for

the modified bench parameters of various sections shown in table 4.
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Table 4: Summary of the FoS values of modified sections

Sl Existing Minimum Maximum
No Section FoS FoS

1 L-L’ 1.365 1.394

2 M-M’ 1.283 1.447

3 N-N’ 1.377 1.474

4 0-0’ 1.325 1.429

5 P-P’ 2.169 2:299

The modified slopes and the factor of safety values of individual benches at analyzed sections
were between 1.283 to 2.299 and the benches indicate long term stability. The ultimate pit
angle is being maintained at 27° and individual bench angle of 54°. The bench height is 6m

and bench width is 8m.

The mine boundary to be extended up to 73.84m from the existing mine boundary. The figure
14 shows the schematic diagram of modified ultimate pit of the mine and figure 15 is the
surface plan of the mine with proposed mine boundary. The existing depth of the pit is
65.98m and it is proposed for further deepening of the pit by 24.05m from the existing pit
limit. Thus, the ultimate pit limit is 90m. With the modified bench parameters, the mine can

be safely operated up to the ultimate pit limits and thereby not losing any valuable ore.
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Figure 14: Schematic diagram of the modified ultimate pit
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7.0 DRAINAGE SYSTEM

The pit must be provided with a very effective garland drain/bund depending upon the
topography of the area. The drainage must always be directed away from the excavated pit.
The drains should be kept clear of soil debris and effective for the free flow of water. The
discontinuance of the pre-monsoon preparation at any location will jeopardize the whole effort
of maintaining the designed slopes. The drain should be kept effective. The top ground
surface should be properly leveled for quick run-off of rain water away from the pit. There

should not be any water stagnation.

The slope of the upper surface/ benches should be well graded so that the rainwater goes away
from the quarry. At few locations it may not be possible to divert the rain/ seepage water away
from the pit, in that case a proper drain pattern should be developed to divert the water into the
pit sump. The water should not be allowed to enter into the pit from many channels or left
uncontrolled. By guiding the flow of water in a fixed channel erosion/ failure of soil/ clays can
be checked. The unchecked erosion may lead to failure in these soil slopes in due course of
time. The advance pit dewatering is suitable when confined aquifer is encountered during later
stages of mining. It helps in keeping the working benches dry and adverse effect of the
ground water pressure can be minimised. The influence of water is alarming; hence every
attempt should be made to divert the water away from the pit and proper drainage pattern

should be effectively maintained. A proper gradient helps for quick run-off of water.

8.0 SLOPE MONITORING

The main objective of slope monitoring study is to detect any instability well in advance so that
any damage to men and machinery can be avoided. If the failure is unavoidable then it can be
brought down in a predictable manner. If any instability is detected in the early stage, then it
can be stabilised by applying the suitable remedial measure. If the instability is detected at a
later stage, then it will be very difficult to check the instability. The monitoring information is
used for variety of crucial functions including safety control, evaluation of current mining
plans and future slope design. With the precise nature of the monitoring system provides an
active input into mine planning. The early \identiﬁcation of movement zones allows steps to
be taken to minimise the impact of mining-on stability by the implementation of corrective

measures and at the same time provides for optimum mineral extraction. The system contrasts

.éébméchahic's & Ground Control Department GC 2106” e 24|P a ge
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strongly with more common “passive’ systems that frequently only record the occurrence of
an event for subsequent post-mortem examination. The active monitoring system permits
early and confident decision making by management both for safety purposes and for optimum
excavation sequencing. The slope monitoring based on standard surveying techniques have
found wide acceptance because of the ability to remotely monitor a wall following the
establishment of targets. Use of Total Station techniques along with angular measurements
have become most popular because of the perceived advantage of only having to monitor from

one location.
The suggested monitoring scheme for the mine is as follows:

* Base station should be located at stable location in opposite side of the monitoring
stations. All the monitoring stations should be visible from the base stations.

* The monitoring stations should be located from crest of the zone to the bottom. The
base station and monitoring stations should be so located that inter-visibility should be
there.

* The gap between the stations can be increased or decreased for clear visibility. It is a
general guideline, which may be changed to meet the local requirement.

® The monitoring can be done with the presently available instrument (Total station)
with the mine management. The monitoring stations should be constructed about 1m
to 2m below from bench top edge or 1m to 2m above from the toe of the bench. The
slope monitoring initially may be done departmentally to determine any movement of
benches at a vertical interval of 50m and at a horizontal distance of 100m to predict
the date of failure in advance for the safety of men and equipment.

e If any deformation observed, the monitoring shall be done once in every day and
details shall be sent to a scientific agency for analysis. Based on monitoring

information effective stabilization measures need to be taken in the destabilized area.
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9.0

CONCLUSIONS & RECOMMENDATIONS

These conclusions are made based on the details provided by the mine management,

laboratory testing, analysis etc., This recommendation is made on the fact that the extraction

of mining will be carried out by systematic manner for optimum production and concern

towards conservation of the mineral with safe working conditions. The slope stability

analysis indicates that the benches are stable for quarrying.

The failed benches have to be leveled properly

The analysis for the modified benches indicated that the bench angle shall be 27°, the
maximum height shall be 6m and width of 8m.
The modified slopes and the factor of safety values of individual benches at analyzed
sections were between 1.283 to 2.299 and the benches indicate long term stability.
The mine boundary to be extended up to 73m from the existing mine boundary.
The ultimate pit limit is estimated to be 90m.
To ensure the safety and to understand the slope movements monitoring shall be
carried out.
The benches need to be properly sloped and no undercutting is permitted to prevent
danger from fall of sides.
Whenever any geological weakness like faults, folds and weathered/loose material etc
are encountered during extraction process the same shall be treated before proceeding
with further operation.
These recommendations are valid with well-developed drainage system and
controlled blasting. If any observance is made for the occurrence of adverse
hydrological condition or the remedial measures are not effective then this slope angle
has to be corrected accordingly. The slope monitoring should be done for active/
ultimate mine slope to detect any instability well in advance.
To reduce the ground water pressure, surface drains should be made, and all visible or
identified tension cracks should be filled up to restrict the rain water from entering
into the slopes.
The intact strata have to be regularly monitored for movement along the joints if any,

using scientific instruments.
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e Training of mine personnel is an immediate requirement so as to enhance the
knowledge on safety related to technical aspects such as slope stability, monitoring,

environment impacts etc.
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Disclaimer

Being a Government of India research Institute, NIRM will not accept any kind of penalty or
liquidity conditions towards the projects executed by it. The projects undertaken by it are either
for scientific research or advisory in nature, and NIRM cannot enter into any contractual
obligations. Performance Guarantee / Bank Guarantee / Warranty and other similar conditions
are not applicable to NIRM works.

NIRM studies are based on investigations within a limited area of interest, on samples collected
from a few sites, and on the information provided by the project authorities. It is not possible
for NIRM to carry out exhaustive investigations in the given time period. Within these
limitations, a number of assumptions may have to be made during the analysis. By the very
nature of the ground conditions, there may be hidden slips and geological surprises within the
rock mass which could not be anticipated or presumed. NIRM is not responsible for the
authenticity of the input data provided to it by other organizations. Further, the day-to-day
activities at the project site will neither be under NIRM control nor it is feasible.

In view of the above, NIRM will in no way be responsible for proper implementation of its
recommendations. The authors of NIRM reports, and NIRM in general, assume no
responsibility for any untoward incident which might occur in the course of implementation of
the recommendations of the reports, nor any liability with respect to any financial claims,
damages or losses that may arise from the use of the results of the studies carried out by NIRM.

NIRM reports are only for a guidance to the project management, and the management has to
decide on all other safety and operational aspects during the actual execution.

Restriction

NIRM reports of investigations are classified as confidential, and are meant only for the internal
use of the project authorities to whom they are submitted. The reports, in full or part, can neither
be quoted nor published anywhere by anybody other than the investigators. They should not be
communicated / circulated to agencies other than the concerned government departments.
However, as the studies are based on the investigations carried out by NIRM, NIRM reserves
the right to publish the results of the research for the larger benefit of scientific community and
the industry.
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is the only institution in south Asia exclusively devoted to

P | IRM research in rock mechanics. Over a period of last 25 years, the
institute has the privilege to provide its expertise to various
central, state government agencies and public-sector units in

the field of mining, hydroelectric projects, nuclear power projects, oil and gas sector and

various infrastructure project authorities including rail, road, airports, hospital etc. The Institute
has been developed as a Centre of Excellence for Rock Engineering, with the following broad

areas of activities: 7

» Design of mine workings for improved safety and productivity

* Design of rock excavations, support systems for safety and stability

* Optimal site characterisation for strategic constructions

* Instrumentation and monitoring for ensuring stability of excavations

* In-situ and laboratory-based tests as per ISRM standards

* Rock deformability Characteristics

* Information dissemination by training programs and short-term courses

Apart from these activities, the Institute also offers facilities for postgraduate and doctoral

research in applied rock mechanics. The high-quality services provided by NIRM have found

wide acceptance in the industry. With modern equipment and a coherent team of experienced
and dedicated scientists, NIRM combines research activities and consulting services to provide
solutions for a wide range of rock engineering problems. The sphere of NIRM activities
comprises the following eminent scientific departments with a specialist team for each:

* Engineering Geology

* Engineering Geophysics

* Engineering Seismology

* Geotechnical Engineering

» Numerical Modelling

* Geomechanics and Ground Control

* Rock Blasting & Excavation Engineering

* Testing Services

= Seismotectonics

The key to our success lies in “Excellence through Innovation”

NATIONAL INSTITUTE OF ROCK MECHANICS

(An Autonomous Research Institute under Ministry of Mines, Govt. of India)
Head Office, Eshwar Nagar, Outer Ring Road, %’?ﬁ Registered Office, Champion Reefs Post,
Banashankari 2" Stage, Bengaluru 560 070, Kolar Gold Fields 563 117,
Karnataka, India Karnataka, India
Phone: 080-26934400 &26934413 Phone: 08153-275 000 to 009

E-mail: tsd.nirm@gmail.com, gged.nirm@gmail.com and dto@nirm.in
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Translated Copy of “R-16"
M/S. MINERALS AND METALS

AT. POST KALANE, TALUKA, DODAMARG, DIST.- SINDHUDURG, DIST SINDHUDURG.

Date: 30/10/2020
TO,

The District Mining Officer,

District Sindhudurg.
Sub: Submission of action taken on your below referred letter.
Reference: Your later dated 16/10/2020 bearing letter no. COLL MIN / 2865.

Dear Sir,

During your site visit on 21.10.2020 along with MPCB officers, Sarpanch Kalane
village panchayat, other panchayat members it is observed that natural water
source is generated nearby our mining lease area, and said water is flowing

towards the the kalane village river.

As per the instructions given by your office and from the MPCB officer’s we have
taken necessary action to stop the meeting of water from natural source to

Kalane river and accordingly on 30.10.2020 it is completely stopped.
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During conducting all these activities, we have followed the instructions given by
Sarpanch Kalane village panchayat, Dy. Sarpanch, Secretary Village Panchayat,
Chairman Tanta Mukti Committee and  other ex-panchayat members, and

accordingly completed the work.

Yours Truly,

For Minerals and Metals,
S/d

Mines Manager

TRUE COPY

ADVOCATE FOR RESPONDENT NO.6
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Translated copy of Annexure “R-17”

Government of Maharashtra

District Disaster Management Authority

District Collector and District Magistrate Office, Sindhudurg

Main Administrative Building, First Floor, General Department,

Oross, Sindhudurg — 416812

No. : D.D.M.B./Kalane Mine/8/2021

Read:-

Date 02.08.2021

Disaster Management Act, 2005

Letter of Tahsildar Dodamarg bearing No. Natural
Disaster/V. No/07/2021,dt.29/07/2021.

Letter of this Office bearing No. Khani/Desk-
17/Pramu.Khanij/Kalane Mines Durghatana/2021-
22/3795dt.29/07/2021, marked to Director and
Mines Manger of Minerals and Metals.

Letter of Sub Divisional Officer (Revenue)
Sawantwadi No. Jababi/ Kalane Mine/
Durghatana/Report/ 2021, dt.01.08.2021.



604 -

down and water accumulated inside the old pit spread
towards the residential area and damage was caused to some

houses, house hold properties and agricultural farm.

Due to the incident, you are directed to stop mining and
transportation activities immediately and to take immediate

action to restore the safety measures at mining lease.

The Sub Divisional Officer, Sawantwadi through his letter
as referred at no.4, submitted his primary report stating
total 14 houses were damaged and approximately
Rs.14,00,000/-collectively loss is caused to house
properties and around 30 Hectares of agricultural area of
paddy, Nagli crops and cashew trees was damaged and
accordingly panchnama has been started by agricultural

department.

As per section 30, sub section (iv) &(v) of Disaster
Management Act 2005, The District Collector being the
Chairperson of District Disaster Management Authority
having powers to identify disaster prone zone and to avoid
any further disaster or to reduce the risk of disaster can

orders to respective departments to take necessary actions
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to reduce or avoid disaster and to verify whether such

action is taken by the respective departments.

Considering the ongoing monsoon season the possibility of
loss of finance and life by falling in the pits filled with
water and sludge in the mine as there may be again
possibility of land sliding, breaking of dam, cloud bursting
etc. in the mining area due to heavy rain, rainstorm etc. as
rainy season continues on the background of accident took
place on 29.07.2021 in the Iron ore mining area situated on
area admeasuring 32.25 (H.A.) at Village Kalane, (Tal.
Dodamarg), Dist. Sindhudurg, pursuant to order referred
above at reference No.1, the mining and mining activities in
the said mining lease has been ordered to stop immediately
and take work of making necessary arrangement in hand to
avoid the situation of accident as earlier by making

necessary arrangement in view of safety.

Sd/-
(K. Manjulaxmi)
District Collector and Chairperson

District Disaster Management Authority,
Sindhudurg
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1. For M/s. Minerals and Metals, Director Shri Sandip
Shrivastav, r/at 34, ‘Ashutosh Nepeansea Road,
Mumbai and Manager/Mines Manager, Kalane Mine,
Tal. Didamarg, Dist. Sindhudurg for compliance.

2.  Submitted to Resp. Divisional Commissioner, Konkan
Division, C.B.D. Belapur, Navi Mumbai for
information.

3. Submitted to Resp. Under Secretary, Industry, Energy
and Labour Department, Government of Maharashtra,
Mantralay, Mumbai for information.

4.  Submitted to Director, Directorate of Geology and
Mines, Government of Maharashtra, Khanij Bhavan,
Cement Road, Nagpur for information.

5. Submitted to Dy. Director, Directorate of Geology and
Mines, Government of Maharashtra, Regional Office,
Nagala Park, Kolhapur for information

6. District Mining Officer, Sindhudurg (Mining Branch),
Collector, Office, Sindhudurg for information and
further action.

~ Sd/-
(K. Manjulaxmi)
District Collector and Chairperson
District Disaster Management Authority,

TM C/Of)'\/ Sindhudurg
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Ponweure - £ %"

BY E-MAIL / REGISTERED A/D

V4
T §3FR/Government of India S
dN_/
9l AF1@T/Ministry of Mines o
YR @ #3411/ Indian Bureau of Mines ot e
&H W@ f@Agas, Mar 1 FaTEa/Office of the RCOM, Goa
(1832)-2741757 Opp. R.T.O. Office,
(10832)-2741758 P.O. FATORDA — 403 602, .
natl o ro.goa(@ibm.gov.in MARGAO - GOA.
tile No. MAH/SDG/Fe-46/Goa Vol.l Date-: 11" February, 2022

Mine Code : 30MSH28029

To,

Mr. Sandeep Shrivastava, JMr. Manoj Thakur, Mines Agent,
Partner & Nominated Owner, Kalne Iron & Mn. Ore Mine,
ne lron & Mn. Ore Mine, M/s Minerals & Metals,
Minerals & Metals, Village & P.0.-Kalane,
itosh, Napaen Sea Road, Taluka - Dodamarg
100 036 District - Sindhudurg,
Maharashtra - viay .

Sub: Revocation of Order of Suspension of Mining Operations under Rule 11(2) of -
Mineral Conservation and Development Rules, 2017 (MCDR’ 2017) in respect of
Kalne Iron & Manganese Ore Mine, Lessee- Minerals & Metals, over an area of 32.25
ha. situated in Kalne Village, Dodamarg Taluka, Sindhudurga District of Maharastra
State.

Ref: (i) This office violation letter of even number dated 26.07.2021
(i1) Your letter no. Nil dated 02.09.2021
(111} This office showcause notice vide letter of even number dated 08.09.2021
{1v] Your letter no. Nil dated 17.09.2021
' his office order of suspension of mining operations vide letter of even
number dated 04.10.2021.
rreply with compliance status submitted vide your letter no. Nil dated

11.2022

Please refer to the Order of Suspension of mining operations issued to you vide
‘his office letter of even number dated 04.10.2021 in respect of your above mine.
“hrough the aforesaid order, you were directed to suspend all the mining operations
under Rule 11(2) of MCDR'2017 for non-compliance of Rule 11(1) of Mineral
Conservation & Development Rules, 2017 (MCDR'2017).

235
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6

Ve

your letter referred at sl.pg. (vi) add
piinee status of rule violated and requested to
eiations. The said request and the compliance status as submitte
xamined by this office and verified at the mine site on 01.02.2022

rectitied violation of Rule I1(1) of Mineral
(MCDR 201 1)

ressed to this office, you

have submitted
revoke the order of susper

1sion of mining
d by you have been duly
and found that you have
Conservation & Development Rules, 2017

[n view of above
the compliance of | 1(1)
and hereby revoke

and based on the com
of Minera] Conservatio
the order of suspension of

pliance status, | am reasonably satisfied with
n & Development Rules, 2017 (MCDR’2017)
Mining Operation with immediate effect,

—Yours faithf 11y

Hiiy
C 5 _w-,--e’,:;n—v\[-“”‘
fﬁn

(Prem Praka:
Deputy Controller of Mines & Officer Incharge

Indian Bureau of Mines, Goa

Lopy forwarded for information & necessa
L} The Director, Dj
Bhawan”,

2) The District Mining Officer

action to: -
rectorate of Geology & Mining,

)

21 The District Collector, Coliector Office, Sindhudurgnagari, District-Sindhud urg,
Maharashtra State,

['he

Director, Directorate of Mines Safety, Goa Region, Fatorda - Gog 403602.

(Prem Prakash)
Deputy Controller of Mines & Officer Inchary ~

Indian Bureay of Mines, Goa
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Translated copy of Annexure “R-19”
Government of Maharashtra
District Disaster Management Authority
District Collector and District Magistrate Office, Sindhudurg
Main Administrative Building, First Floor, General Department,
Oros, Sindhudurg — 416812
No. : D.D.M.B./Kalane Mine/3/2021

Date:04.04.2022
Read:-

1. Order dated 02.08.2021 from this office for grating
stay to the mining work under Disaster Management
Act, 2005

2. Request Letter from M/s. Minerals and Metals Kalane,
Dodamarg dated 11.02.2022 for restarting the mining
work.

3. Letter No. Khani/Desk-17/Pramu.Khanij/Kelane Mines
Durghatana /Sthagiti/2021-22/130 dt. 16.02.2022 from
District Mining Office, Sindhudurg

4.  Letter No. NMG/0222/Pr.Kr.43/ Udyog-9B
dt.14.3.2022 from Government of Maharashtra,

Industry, Energy and Labour Department, Mantralay,
Mumbai.
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11.02.2022 from Regional Controller of Mines, Indian
Bureau of Mines, Goa for revocation of suspension order

and granted for activities in mining lease.

In accordance thereto, the request proposal for doing
mining activities was submitted to the Government under
letter referred at reference No. 3. In accordance with the
aforesaid letteri referred at reference No. 4 from the
Government, it is noted that considering the provisions
under Sub-Section (iv) and (v) of Section 30(2) of Disaster
Management Act, 2005, the mining leaseholder after making
necessary arrangement as per directions in respect of taking
necessary preventive measures to avoid any such accident in
future informed to Indian Bureau of Mines, Goa vide letter
dated 21.02.2022. With reference to the said letter,
Officers of Indian Bureau of Mines, Goa personally visited
the site of mining lease on 01.02.2022 and after inspection
recorded finding that the measures taken by mining
leaseholder are satisfactory and Indian Bureau of Mines
pursuant to order dated 11.02.2022 revoked the Order dated
04.10.2021 for suspension of the mining activities.

Therefore considering the said order of Indian Bureau of
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Mines, Goa, as per provisions under Disaster Management
Act, 2005, directions are given to take further necessary
action in accordance with revocation of the stay on the said

mining belt.

Therefore, the stay order given vide above referred
order at No. 1 is hereby revoked for removing the iron ore
in mining lease at area admeasuring 32.25 (H. A.) at Village
Kalane, Tal. Dodamarg, Dist. Sindhudurg subject to
directions given by Indian Bureau of Mines, Goa to make
changes suggested at the time of stay to activities on mining
belt and subject to taking prevention measures to avoid the
situation of accident as earlier by making necessary
arrangement in view of safety in mine by considering the
upcoming rainy season.

Sd/-
(K. Manjulaxmi)
District Collector and Chairperson
District Disaster Management Authority,
Sindhudurg
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For M/s. Minerals and Metals, Director Shri Sandip
Shrivastav, r/at 34, ‘Ashutosh Nepeansea Road,
Mumbai and Manager/Mines Manager, Kalane Mine,

Tal. Didamarg, Dist. Sindhudurg for compliance.

Humbly submitted to Regional Controller of Mines,
Indian Bureau of Mines, Government of India,
Farorda, Madgaon-Goa for information and necessary

procedure.

Humbly submitted to Resp. Director, Directorate
General of Mine Safety, Regional Office Goa, for

information and necessary procedure.

Submitted to Resp. Divisional Commissioner, Konkan
Division, C.B.D. Belapur, Navi Mumbai for

information.
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5.  Submitted to Resp. Under Secretary, Industry, Energy
and Labour Department, Government of Maharashtra,

Mantralay, Mumbai for information.

6. Submitted to Director, Directorate of Geology and
Mines, Government of Maharashtra, Khanij Bhavan,

Cement Road, Nagpur for information.

1: Submitted to Maharashtra Pollution Control Board,
Regional Office, Collector Office, Ratnagiri for

information.

8.  Submitted to Dy. Director, Directorate of Geology and
Mines, Government of Maharashtra, Regional Office,

Nagala Park, Kolhapur for information

9. District Mining Officer, Sindhudurg (Mining Branch),
Collector, Office, Sindhudurg for information and

further action.

Sd/-
(K. Manjulaxmi)
) District Collector and Chairperson
% District Disaster Management Authority,
% . Sindhudurg

Tor® (P



